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A UTTAR PRADESH POLLUTION CONTROL BOARD
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Ref. No 10 72019 { -2 / MeanT cetd-7 / 2o2Y pate ..[1-2 -T2y
To,

The Registrar,
Hon'ble National Green Tribunal,

Copernicus Marg, New Delhi.
E-mail - judicial-ngti@gov.in

Subject: Submission of Response of UPPCB in compliance of directions issued
by Hon'ble NGT vide order dated 15.12.2023 passed in the 0.A. No.-

5562023 Arun Tiwari Vs State of UP

Sir,

In compliance of Honble NGT order dated 15.12.2023 in the matter of O.A. No.-
556/2023 Arun Tiwari Vs State of UP, the response of U.P. Pollution Control Board
comprising of joint status report of ADM (F/R), Jalaun, Executive Engineer, PWD, Orai,
Jalaun, Project Director, NHAI, Mining Officer, Jalaun and Regional Officer, UPPCB,

Thansi is being filed herewith.
It is requested that the aforesaid response may be presented before the Hon'ble

Tribunal for kind consideration.

Yours faithfully,
Encl: As above,

(Sanjeev Kumar Singh)

Member Secretary
2. - 1278, iy e, el T.C.-12 V, Vibhuti Khand, Gomti Nagar,
- 226010 Luckmow - 226 010
Eﬂ : 0522-2T20E2E, 2710831 Phone : 0522-2720828, 2720831
: I:I.sll-l?]ﬂ?!i-ﬂ. 2720676 Fax 2 0522-2T20764, 2720676
-9 : info@uppch.com E-mail  :infe@uppch.com

DL uppchocom Website : www.uppoh.com
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL

BENCH, NEW DELHI

Original Application No, 556/2023
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

Original Application No. 556/2023

IN THE MATTER OF:

ArenTiwerk L ~Applicant
Versus

State of Uttar Pradesh «sesceRespondent

STATUS REPORT IN COMPLIANCE OF THE ORDER DATED 15.12.2023
PASSED BY HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH.

MOST RESPECTFULLY SHOWETH:

1. That the above captioned matter is pending before this Hon'ble Tribunal and the

next date of hearing is 26.02.2024,

2. The concerns/allegations levelled against the Respondent majorly revolve around
following issues:

a. It is alleged that in the course of construction of Bundelkhand Expressway
Project, illegal mining of soil upto 10-15 mtrs. depth from the farmer's land is
being done by Project Proponent-M/s Gawar Construction Limited in collusion
with officers of UPEIDA. -

b. It is further alleged that on account of this illegal activity, road has been
damaged at several places.

c. It also alleged that for said project, mining is going on since February 2020,
whereas application seeking permission for mining has been made in 2021. It
is also alleged that on account of illegaldeep mining, hundreds of cattle have
died and damage to environment has been caused,

d. It further alleged that the permission for mining upto 2 mtrs. depth, mining has
been carried out by Project Proponent in agricultural field from 20 to 55 feet

deep and illegal mining from agricultural field of many agriculturalists has

been done without even seeking permission. ”.';muﬂ
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3. That vide order dated 04.10.2023, the Hon'ble Tribunal constituted a joint
committee comprising of Member Secretary, UPPCB, Representative of Ministry
of Road Transport and Highways, Government of India, concerned Executive
Engineer of Public Works Department of State of Uttar Pradesh and the District
Magistrate, District Jalaun, which was required to submit a factual report. In
pursuance to the said order, inspection was done on 17.11.2023 and the report was
prepared and submitted before this Hon'ble Tribunal.

4. That on the last date of hearing i.e., 15.12.2023, a factual report dated 12.12.2023
was filed by District Magistrate, Jalaun detailing the factual status, observations
and conclusions. The contents of the same may be read as part and parcel of the
present report and the same is not repeated herein for the sake of brevity.

5. That vide order dated 15.12.2023, the Hon'ble Tribunal after assessing the factual
report dated 12.12.2023 observed that,

"We find it difficult to accept the report, in as much as, on one hand it is said that
xmmng activities were duly approved and mgned by mining officers Qﬂ_mg

6. In pursuance to the said order and concerns pointed out by the Hon'ble Tribunal,
the present report is being filed highlighting the environmental impact of the
mining activities, based on the factual report dated 12.12.2023.

Concern No. 1

Whether in the course of construction of Bundelkhand Expressway Project, an illegal
mining of soil upto 10-15 mtrs. depth from the farmer's land is being done by Project
Proponent-M/s Gawar Construction Limited?

Status

After on-site verification by the committee, it was observed that Project Proponent had
obtained the requisite permission for soil mining from Mining Officer, District Magistrate

Office, Jalaun Place Orai.
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“2 1 PROJECT omecroa
’k

NHAI PIU .nuusu

i "'."aé} %)




-

210

The copy of the relevant permissions are a part of the Factual Report and are placed in
Annexure-I at pages 40, 44, 47 and in Annexure-1I1 at pages 55, 57, 59, 61, 63, 65, 67, 69
of the Factual Repert.

It was also observed that the Project Proponent had obtained No Objection Certificate
from respective land owners as well, to conduct the mining. The copy of these NOCs
were inspected and the same are available as Annexure- I at pages 18, 19, 21, 22, 27-30,
32-39, 41, 43, 46, 48-50 and in Annexure-111 at pages 147-162 of the Factual Report.

Concern No. 2

Whether the road has been damaged at several places, if yes then has it been repaired?
Status

After site visit and joint verification by the committee, including PWD officials, M/s
Gawar Construction Limited, and UPEIDA officials, it was found that the road damaged
due to the construction of the Bundelkhand Expressway have been duly addressed and
rectified in compliance with stipulated specifications.

The verification report detailing these findings is attached as Annexure-1I in the Factual

Report. As per the said report, total 6 link road were damaged and has been repaired. The
details of the road is mentioned hereunder:

Damaged Length which has
SN.| NameofRoad | Total Length (Km) B |
1 Jaisari kala link road 2.500 1.800 J
2 Timron link road 0.800 0.400 |
3 i 2.500 0.400 |
Kapasi to shahpura
4 Bk 1.200 1.200
Orai Konch road to
5 Baraha fink road 3.000 | 1.100
Somai Hardoi Gujar
6 2 8.800 | 8.000
7 Total 18.850 1 12.900
e
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Concern No. 3

Whether the mining is going on since February 2020 whereas the application secking
permission for mining has been made in 2021 and that on account of illegal deep mining,
hundreds of cattle have died and the damage to the environment has been caused?

Status

After investigation of documents, it was observed that the mining activities since 2020
have been conducted by Project Proponent with the permissions of soil mining from
Mining Officer, District Magistrate Office, Jalaun Place Orai. No evidence of livestock
drowning was found due to mining activities as the mining locations are far away from
human settlements.

The copy of permissions are part of the Factual Report and are placed in Annexure in
Annexure-1 at pages 40, 44, 47 and in Annexure-I1I at pages 55, 57, 59, 61, 63, 65, 67, 69
of the Factual Report.

Concern No. 4

Whether the permission for mining upto 2 mtrs, depth, mining has been carried out by
Project Proponent in agricultural field from 20 to 55 feet deep and illegal mining from
agricultural ﬁddofmanyamaﬂmhmhasbeendonemmmnevenseekmg
permission?

Status

Environment Clearance of borrow area is excepted vide MoEFCC notification S.0 1224 (E)
dated 28-03-2020, appendix [X (point-6 “extraction or sourcing of borrowing of ordinary earth
for the linear projects such as roads, pipelines, etc. thereafter subsequent office order of

State Govt. Letter no. 446/81-7-2020-39 (parya)/2014 TOCO-1, dated 01-05-2020.

The committee observed that the mining conducted by the project proponent has'adhered
to the guidelines. It was further observed that the respective landowners have given No
Objection Certificate on affidavit which is part of the Factual Report and placed as
Annexure-I at pages 18, 19, 21, 22, 27-30, 32-39, 41, 43, 46, 48-50.

Impact on environment

It was observed that the Project Proponent had followed the procedure for excavation or
transport of material in compliance with environntal rquirements as per MoEFCC (OM No.

\ M s
: e
\A T O =i Sty

',‘iq' FORT) sz, G, Sl |
NHAJ, PIU, HANS)
1 o 3“'045{@

a7, JS6¢ 'f‘}q— rl"?T"l ” )




ol

212

L110011/47/2011-IA(M) dated 24 June, 2013 and recommended practice specified in
IRC:SP:10-1961 and IRC:SP:108-2015, Annexure-4,

Project Proponent had submitted report on quarterly environmental monitoring of stipulated
environmental conditions/ safeguards in the environmental clearance (March, 2020 and June,
2020). It was observed that the Project Proponent had prepared the said report after auditing by
an independent testing body named Noida Testing Laboratories, The copy of the said report is
part of the Factual Report and placed as Annexure-IV at pages 71-126.

The testing and analyses were done after assessing the below mentioned factors to assess
the specific environmental parameters:

1. Ambient noise monitoring
2. Ambient air quality monitoring
a. HM Plant Hardoi Gujjar Village, Ch. 182+450
b. HM Plant Near Kimron Village, Ch. 169+715
¢. Batching Plant Near Dakor Village Ch. 164+330
3. Ground water quality monitoring
4. Soil quality monitoring

Ambient noise observation

After assessment of the lab test reports with respect to ambient noise monitoring, it was
observed that noise level was within the permissible limits of 75 dB(A) during day time
and 70 dB(A) during the night time.

Ambient air guality monitoring

The air quality monitoring was done in HM Plant Hardoi Gujjar Village, Ch. 182+450,
HM Plant Near Kimron Village, Ch. 169+715, Batching Plant Near Dakor Village Ch.
164+330.

After the assessment of the lab test reports with respect to ambient air quality monitoring,
it was observed that on all occasions of testing, the test results were within the
permissible limits provided under the Environment Protection Act. The same is available
as Annexure-1V,

PROJECT DIRECTOR
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After the assessment of the lab test reports with respect to ground water quality
monitoring, it was observed that the test results met all the requirements and parameters
to ensure that ground water level was not depleted beyond the permissible limits.

Soil quality monitoring

After the assessment of the lab test reports with respect to soil quality monitoring, the
inspection suggests that there is no severe cause of concern.

It is observed that the ponds made from the soil sourced from Gram-bhus, Gram
Kaitheri, and Gram Kabilpura in Orai Jalaun, for the construction of the
embankment of the Bundelkhand Expressway.

Eavironmental Cost Benefit Analysis:

It is observed that since Bundelkhand is a drought-prone area, good sources for water
conservation have been constructed using the soil extracted from the ponds and this has further
increased the area's capacity for water conservation.

It was also observed that farmers were irrigating their farmlands from the aforementioned water-

conserving ponds. :
Storage and reuse of runoff water will leads to water conservation subsequently will be benefited
for ground water recharge/rainwater harvesting.

Conclusion

1. Tt appears that the Project Proponent, has not conducted illegal mining during the
construction of the Bundelkhand Expressway project, as there are no cvident
defaults on the part of the Project Proponent. The mining activities were duly
approved and signed by the Mining Officer Orai, Jalaun.

2. It is observed that the damaged roads have been repaired and this restoration has
been verified and approved by P.W.D. officials.

3. There is no evidence of deep mining beyond the approved limit on the site, no
agricultural fields have been excavated without the permission of the landowners,
and all mining activities have been conducted within the permissible depth.

4. That Upon thorough on-site investigation, the Joint Committee meticulously
examined for any signs of unauthorized mining by the Project Proponent and
evaluated potential environmental impacts. The conclusive report affirms non-
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presence of illegal mining and s per an independent party report, there is 0o

environmental damage that was found.
RESPONDENT
THROUGH
Place:
Date:
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Joint Inspection Report of the Committee

Submutted in Reference to
Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi
order dated 04-10-2023 in the Matter of Original Application No. 556/2023 (By
V.C)
Arun Tiwari

Versus

State of Uttar Pradesh

Members of the committee

1. Additional District Magistrate, (Finance and Revenue), District-Jalaun
Executive Engineer, Provincial Division, Public Works Department Orai
Project Director, National Highway Authority of India, P.IU. Jhansi
Regional Officer, Pollution Control Board, Jhansi

W N

n

Mining Officer, Jalaun

6. Assistant Regional Transport Officer, District Jalaun



. 216 .
Joint Inspection Report of the Committee

In compliance of the Hon'ble Mational Gireen Tribunal (NGT) Principal Bench, New
Delhi,orderdated 04.10.2023, in the matter of original application No. 556/2023, Arun Tiwari
Versus State of Uttar Pradesh, the committee visited thesite e, Bundelkhand Expressway,
Package-04, District- Jalaun on 17.11.2023 at 03:00 pm and a joint site inspection, of the soil
taken from ponds/farms in District-Jalaun, for the construction of Bundelkhand Expressway
was conducted by the following officials o recordthe factual situation:

Additional District Magistrate, (Finance and Revenue), District-Talaun,
Project Director, National Highway Authority, P.U, Jhansi.

Regional Officer, Pollution Control Board, Jhansi,

Executive Engincer, Provincial Division, Public Works Department Orai.

Assistant Regional Transpori Officer, District Jalaun.

oo ok W

Minming Officer District Jaloun,

As per the order of Hon"ble NGT:

“The Joint Committee will find our on the spot the extent of Hlegal mining, if any, done by
the Project proponent and also the damage to the emvironment caused in that process and
will also suggest the pfwenﬂl.-e and remedial ures, 1
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SN,

Issues Raised

Factual Status

The allegation is that in the course
of construction of Bundelkhand
Expressway project, the illegal
mining of soll upto 10-15 mirs,
Depth from the farmer's land is
being done by the project
proponent Mis Gawar
Construction Limited in collusion
with the officers of UPEIDA.

After on-site verification by the committee, it was
confirmed that all mining activities have been carmed
out in accordance with the approved depth specified
in the mining permission and as per the affidavit
provided by the landowner, as documented in

Annexure-1,

It is alleged that on account of this
illegal activity, the road has been
damaged at several places.

After site visit and joint verification by the
committes, including PWD officials, M's Gawar
Construction Limited, and UPEIDA officials, it was
confirmed that all road damages resulting from the
construction of the Bundelkhand Expressway have
been duly addressed and rectified in compliance with
stipulated specifications, The joint verification report
detailing these findings is attachcd herewith as
Annexure-1.

Further allegation is that for the
said project, the mining is going
on since February 2020 whereas
the application secking permission
for mining has been made in 2021
and that on account of illegal deep
mining, hundreds of cattle’s have
died and the damage to the
environment has been caused.

After investigation of documents, it's confirmed that
all mining activities since 2020 have been conducted
with proper permissions from the mining department,
as evidenced by the attached Annexure-3. Regular |
environmental assessments, enclosed as Annexure-4,
reveal no evidence of environmental damage or
adverse effects. These is no evidence to suggest death
of hundreds of catile"s due to the project

|

f project
| agricultural field from 20 to 55

As against the permission for
mining upto 2 mitrs. Depth, the
mining has been carried out by the
proponent in the
feet deep and illegal mining from
the uﬁncuinuﬂ field of many

All mining conducted by the project proponent has |
adhered 1o the guidelines, as explicitdy outlined and
accepted by the respective landowners. Affirmed by
the attached Annexwre-1, where the landowner's
affidavit explicitly supports the mining activity,
specifying the depth required solely for pond
r.-.::rnsuu:tu:rn purposes. Further, there is no evidence

™ ey 'E-‘;,M'T WW/
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5 agriculiuralists has been done | of unauthorized deep mining or infringement upon
! without even seeking the | agricultural fields without permission.

permission.

irdluay 831 i

Additional Field Observations of Joint Committee:

1. The ponds made from the soil sourced from Gram-bhua, Gram Kaitheri, and Gram
Kabilpura m Orai Jalaun, for constructing the embankment of the Bundelkhand
Expressway, were observed,

2. Bundelkhand is a drought-prone area. Good sources for water conservation have
been constructed using the soil extracted from ponds.

3. The regeneration of ponds has increased the area's capacity for water conservation.

4. During inspection it was observed that farmers were irrigating their farmlands from
the aforemeationed water-conserving ponds.

5. Farmers irmgating the fields during visit told that due to the presence of rocks at a
depth of approximately 6-7 meters in this area, it is generally not feasible to conduct
umigation by regular boring methods and construction of ponds has enhanced the
irnigation facilities in the area ,

6. There is no possibility of livestock drowning in any way at these locations because
they are far away from human settlements.

7. The rejuvenation and construction of ponds in this manner have enhanced the area's
ability 10 collect ranwater, thereby improving the environment and augmenting the
availability of water for irrigation purposes.

8. No evidence of any environmental damage caused by mining during project

eonstruction was evident = IL;L'/
%"g\,x ‘%L S \}Lﬁ
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Conclusion:

Considering the above status, documents and observation made by Joint Committes
duninginspection, Joint Commitiee concluded as follows:

1. The project proponent, has not conducted any illegal mining during the construction
of the Bundelkhand Expressway project, as alleged by the petitioner.

2. The damaged roads have been repaired to their original condition in accordance with
the specifications, and this restoration has been verified and approved by PW.D.
officials.

3. It 15 evidemt from the mining permissions that all mining activities were duly
approved and signed by the Mining Officer of Orai, Jalaun.

4. There is no evidence of desp mining bevond the approved limit on the site, hence no
question of subsequent cattle deaths.

5. Mo agricultural fields have been excavated without the permission of the landowners,
and all miming activities have been conducted within the specified depth.

6. The commitiee would like to draw your attention to a circular issued by the Ministry
of Road Transport & Highways, numbered RW/NH-34066/09/2017-5&R(B), dated
31st August 2017, The subject of this circular pertaned to the 'Digging of
ponds/Nalas'water bodics/rivers and utilization of soil thereof for projects of water
conservation in the drought-affected areas of the country.’ The circular emphasized

lh: utilization of MIi from ﬁliﬂk dams, MW
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regions, to meet the soil requirements for construction works of national highways.
This approach was proposed lor multiple benefits It was envisioned that gram
panchayats/farmers would benefit from the creation of ponds/water bodies on their
land without incurring costs. aiding in the restoration of such water bodies
Simultaneously, construction agencies would obtain embankment material for their
road-building and expansion projects, effectively reducing project costs. Please refer
Annexnre-5.

7. Upon thorough on-site investigation, the Joint Committee meticulously examined for
any signs of unauthorized mining by the Project Proponent and evaluated potential
environmental impacts. The conclusive report affirms that no instances of illegal
mining were identified, and no evidence of environmental damage was found during
the comprehensive assessment conducted by the Committee,

\A

Assisfant Regional Executive Erigineer, Provincial Regional Officer, Pollution
I'ransport Officer, District Division, Public Works Control Board, Jhansi
Jalaun Department Crai
Project Di . National Mimning Officer Additional District Magistrate,
Highway Authonty, P.U District-Jalaun (Finance and Revenue),

Jhansi District-Jalaun
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IDENTIFICATION OF THE PROJECT

The Uttar Pradesh Expressways Industrial Development Authority (UPEIDA) was set up under UL.P Industrial
Area Development Act, 1976; vide Notification Number 4246/77-4-07-94 Bha/07TC, dated December 27,
2007 issued by Industrial Area Developmem Department-4. Ustar Pradesh Government. UPEIDA act as a
Nodal Agency for implementation of Expressway projecis in the State entrusted by GolP. Presently, Gol/P
has entrusted UPEIDA to implement Greenfield Access Controlled Expressway projects on Engineering
Procurement & Construction (EPC) mode. Uttar Pradesh Expressway Industrial Development Authority
(UPEIDA) on behalf of Government of Uttar Pradesh has been entrusted to implement the development of
Bundelkhand Expressway under EPC Mode.

The proposed project alignment of Bundelkhand Expressway is a 4 lane (expandable to 6 lane) Access
Controlled, Greenfield expressway project of approx. 296+070 km length. The project staris at km 266.6 of
NH To/new NH 35 (Varanasi-Banda Road), near Bharat koop and ends at Agra-Lucknow bExpressway near
village Kudmil in Etawah district. The proposed expressway passes through; Chitrakoot, Banda, Hamirpur,
Mahoba, Jalaun, Auraiva and Etawah districts in the state of Uttar Pradesh. It has a right of way 110 m.

PROJECT MAP
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NEED OF THE PROJECT

Road projects are generally undertaken to improve the economic and social welfare of those using the road or
served by it. The expressway, is a waffic service road, built for the purpose pnimarily of facilitating the
movement of traffic at high speeds and in large volumes.

Increased road capacity and improved pavements ean reduce travel times and lower the costs of vehicle use.
Road projects are meant for improving the quality of life for people and developing the country’s economy.
The main economic benefits come from faster movement of goods and services. This allows the Indian
economy 1o be more integrated, In tumn, this allows for specialization, and becoming larger, with the benefit
of scale. It also allows firms to get inputs from multiple sources. Benefits include increased access to markets,
jobs, education and health services, and reduced transport costs for both freight and passengers, reduce fuel
consumption and exhaust emissions from the vehicle plying on the road.

Advantages of Expressway

With the expressway, the public is benefited with many advantages such as:
* Reduces road congestion

With the development of expressway, the problem of traffic congestion reduces as provision of different lane
for different traffic movement thereby saving time of the traveller.

 Environmental protection

The high-speed road traffic eliminates the problem of pollution by reducing traffic congestion, creating low
emission zones and promoting public transpon alternatives.

= Decrease in vehicular idling time

The expressways are particularly designed for high-speed vehicles with good automotive engines. Such
vehicles do not emit unburmt soot reducing their idle time.

s  Access controlled corridors

The expressways are designed to allow vehicles to safely travel long distance within short period in a
controlled and fast speed.

= High speed road traffic
As different lanes are provided for opposite traffic movement, this reduces traffic congestion theneby
increasing speed of the vehicle.



, 223 “ter== 09
= Multiple lanes

One of the important features through which users are benefited provision of multiple lanes. This feature
controls and divens large traffic into different lanes thus reducing time for travelling.

s Comfort and convenience to drivers

Due 1o design of high-speed road, it becomes easier for drivers to cover large distance journey within short
span thus providing them with comfort.

o  Greater safety

Salety and security such as speed control, traffic diversion, collision detection, provision of signage boards,
etc controls aceidents and improves driver’s safety.

+ Division of opposing traffic through barrier

A large trafMic can be diverting into muitiple lanes through provision of barriers and single lane carries one
way traffic only preventing disturbance and congestion.

¢« Elimination of grade crossing

Grade crossing is designed when railway line intersects a roadway or pathway. In case of expressway, this

does not occur and hence it gets eliminated,
=  Controlled entries and exits

With the provision of multiple lanes in expressway, it is also provided with different entries and exits thus
controlling vehicle collision.

« Elimination of steep grades and sharp curves
The expressway is designed with smooth road turnings and straight path. Henee there are no sharp turns which
could cause danger for the drivers thus protecting the lives.

*  Wide shoulders & extra wide underpasses for escape path

I'he extra space and enough width such that it can accommosdate two vehicles at a time helps drivers o escape
from traific congestion and cover long distance route.
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OBJECTIVE OF THE PROJECT

Before planning any construction activity for a project, it is utmost 1o derive objectives that could help the
planner and the wser to enhance the preductivity of the particular project. The project should attract as many
users with their maximum utility such as connecting their route in short span along with greater safety.

The objective shall also focus on post-construction activities such as its periodic maintenance and checking
for damages, if any, This shall be considered as major criteria and must be treated as priority,

The main objectives of the project are:

To enhance connectivity among the districts of Bundelkhand Region and with other parts of the

districts.

» Toenhance safety of the traffic. the road users and the people living close to the highway.

s Toenhance operational etficiency of the expressway

* Tomeet the demand of the increasing population

» To plan a network for safe, efficient and fast movement of people and goods

¢ To enhance economic growth of the region and transforming dependence of the people from
agricultural 1o secondary and tertiary sector

* Interlinking of towns & areas

# To reduce the overall cost of construction and maintenance of the roads in the network

» To plan for future development and anticipated traffic needs for a specific design period

o To phase road development programs by considering utility and importance as also of financial
resources

e Minimal adverse impact on the road users and the local population due 10 construction

= Feasible and economical options for the project with least cost options

* The proposed DPR study will be used as a planning tool for integrating objectives of sustainable

development with economic growth and social development to facilitate decision-making
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¢ The Complainant has no *locus’ to file this complaint.

e The Complainant himself is a ‘mischievous’ person as he has been
‘involved in many illegal activities in the area. A named FIR was registered
on 30.05.2020 against him by the Construction Company i.e. M/s Gawar
Construction Ltd.

« The Complainant has not approached the Hon’ble Tribunal with clean
hands.

14
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Annexure — |
(Page b 15 - 48)
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QUARTERLY ENVIRONMENTAL MONITORING
OF STIPULATED ENVIRONMENTAL
CONDITIONS/ SAFEGUARDS IN THE

ENVIRONMENTAL CLEARANCE

(March, 2020 and June, 2020)

For

Development of Bundelkhand Expressway Package-IV from
Baroli Kharka (Dist ~Hamirpur ) to Saalabad (Dist-J algun )
I (Package — Km 149+000 to Km 2000+000) in the state of
; Uttar Pradesh on EPC Basis.

Submitted By:

M/s. Gawar Construction Limited SF-01, JMD Galleria,
Sector-48, Sohna Road, Gurgaon - 122001 (Haryana)
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Quarterly Monitoring Report

Envirunmenial Monkiordsg amld BC Compliance Tor ibhe project Develspmenit of Basdelkluapd
Expressway Package-IV from Raroli Kharka | st -Hamirpur ) o Saslabad {[Rsi-Jalavn )
(Package — bom L4901 b kom 20008040 (o the simie of Utar Pradesh an EPC Hasis
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Ambient Noise Monitoring Report
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TEST « I-Hli'l-ll. ATE

Test Report of

" Heport Code |
N-D40320-02 1

Lhate of lssue i

ISSUED TO: Mis. Gawar Consiruciion Limssited SF-0i. Jild Gaiieria, Sccior-45, Solng Rowd,
Gurgaon — 122001 (Haryana)

Fropea baame
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Sample Cvamn By Mr Vijay Shamas & Mr Udayveer Singh
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Sample descniption Amlwent Mo
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- Banglioe T ane 74 hin
Apalvers Mt LAY T M 0
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s.'th-:F--m B o B el “E’Mfr":'“" e im |
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Test Report of : Keport Code | Date of lssuc I
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Gurgaon - 112001(Haryana)

I . 4 ANALYSE
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FEST CERTVIFICATE

Test Reportof Report Code [ Dameof bsue 1
Aibical Noise ND40326-04 [ DO 202 .
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SAMPLING & ANALYSIS DAT

Prosect Mare Environememnal Monstoring, for the propect  Developmend
of Bundelkhand Expressway Packige -1V from Barolh
Kharka (Dist-Hamispuar) 0 Sealahed  (Dhsi-lalaun)
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e e b Leadets b dioig

Sample Drawm By Wi Viay Sharma & My Udayves Smgh

Sample Recsived On OO T020
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| The resabs grven above are related 10 the lesiad sampie, se recaved & mentotied parumesers The customes sk for
i mlwred (i il

£ Kesponsibainy of Ung Labarakory o e 10 e vokosd amound sy

£ ] |ummmwnw“.mmwmp.mmmmmnw-
& This seat report will not be wed for sy poblicty/Tegal puspose.

4 The test samphes will be disposed ofT after two weeks. fom the date of  sue of test repon, umless wniil specified by the
Uty




290

Ambient Air Quality Monitoring
Report
HM Plant Hardoi Gujjar Village
Ch. 182+450



FTEST CERTIFICATE

[ Test Report of | Report Code | * Date of lssue =
| Aubicl Al Quality Auadysis | AAQ-030320-01 10372020 ;

ISSLUED TO: Mis, Gawar (onstraction Limited SF-01, JMD Galleria, Sector-48, Sohna Hoad.

Gurgaon — 122001 (Haryana )

Project Name Environmental Montonng for the project Development
of Bundelchad Expfﬁm-u-‘ Peckwee -1V from Barclh
(P k. 1494000 4 kot 2000000) Woups
Lt Pradesh on EPC basis.
Sample Drawn On 020372020 TO 0302020
Sample Drywn By Mr Vigay Sharma & Mr |idayvees Smgh
Sy dsadijs Al Aui
s | e IR ot Haros Laiee  vinape R LR Sani
Sampling Plan & Procedire SOP-AAQ/0R
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"impln'
Weather Condition ——
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I'FSTOCERTIFICATE

Ambient Air Monitoring Report

HM Piant Near Kimron Viliage
Ch. 169+715




FEST CERTIFHCATE

Lot MeporTol | weparte nar tate ot e =
ummmmi AAQ-D40I20-01 | OO/ U0 |
155U ED TO: Mis. Gawar Construction Limited SF-01, JMD Galleria, Sector-48, Sohna Road.
Gurgaon - 122001 (Haryana)

Provect Kame Erirnsamental Mosenng for the projgect Develonmen)
.;.r:ﬂu.m.;t.a.d I:'.u.nmi-..u Package IV Gow Baiub
m-“ |Hl.ll-mpql;r L1 m IIJ'IHJIIHI.“II
{Package- km 1494000 1o km 200040000 m the date of
Utiar Pradesh on EPC bams

Sample Drawn On 02/03/2020 TO03032020

Sample Drawn By Mr, Vigy Skarma & Mr Udsyveer Singh

Sumipie: descripron Amnient A

Sampling {ocation HA Plant Near Kimron Vitlage Ch 1694715

Samphing Plan & Procedure SOP-AALDR

Analyss Duration 04032020 TO 1A 2020

Amiient Temperature (“C) ik

Averae Flow Rate of SP8 (o Vmin. | |10

limnmmn#ﬂrrﬂﬂﬂ“‘ N

wqwum Hepamabie Dust Sampiler, Fme Parbculatel M 25)
Sampher

Weather Cundition Clear -~ P ST

i3 TEST RESULY

| : ! | Limvite me ner

| S.Ne. Farameter Test Method | Results  Usits | Environment

N Particulate Matter (PMy) | 15:5182 PanXXIT | 728 [ pg/m' 1000 |

T Pmm.mn.ﬁﬁnundmir CPCH Volume - 17 | 364 | pg/mr | 0.0 |

| | e I :

3| Sulphur Dioxde IS8 Partll | 103 pgim | B0

4, Nitrogen Dioxide 1S 5182 Pan-V1 48 | ug/m’ "j"'_ 80 .

"€ [ Carbon Monowide T BSIMPaX | 0160 mgw | 4 <.

b e . ; = | = A i e e

mlmmwumwnhmm-m~ntwm ime Cusiounies sl
fir the above ios ook

2 Responsbility of the Labonstory w Tinaned 10 the irvoiced seount only
1 This test report wall nod be penerstod aguin, either wholly or n pen withoe! pror wntien permmssion of the

Talwwiiins

4 ﬁnmnmmw-ﬂmhﬂnﬂiﬂwﬂﬂm
5§ i TeuE SAETEIEY WALl DY SINPEEGE 071 NNEY CEO WOTKE DO 06 OIS 00 SR U7 RS FEpOTL UMIeEY Rl sy

e he il oamer

CHECKFD RY




TEST CERTIFICATE

[ Tetlcportel Ropert Code | s of s
| Ambient Alr Quality A-q,-nl [ 10/03/2020

1SS1ED TO: M/s. Gawar Construction | imited SF-01, IMD Galleria, Sector-48, Sahna Road,
— 1220401 { Haryana )

Project Name .~ Environmental Monitoning for the project Development
of Rarwlellhemed Fapresonars Packase <1V from Herob

'h"l-,..pl_.. l'l'\q.l | e R ———— -I L l{-l-qlilh-rl il‘lu. Iill‘l'll-n'l-

— A ———— =

I_I'l:llm-h:m uuwuuntmm*ﬂm rnml stmie of

Uttar Pradiesh on EPC basn
Sample Drawn (n 040372020 TO 05032020
Sample Drawn By Mr Viiay Shamma & Mr | dayveer Singh
Euwﬂpdm'-r#ﬂm :  Ambieat Alr
SHITEHANEE. Lowasim i Pl ivesr Rounron i Ui e Tl
Sampling Plan &Procedure - SOP-AALUS
Analysis Duration - D6A3020 TO 10/3°2020
Ambient Ternperature () S
Averape Flow Rate of SPM {m min ) .10
Average Flow Rate of Gases (lpm) : 108
Sanappinig fnsbrumsent Used Repainaiie Dusi Sapicr, Fue Paricuioia P 1.5)
Sampler
Weather Condition . ;. Clear . i
| ' TEST RESULT !
’ I 0 1 - | Limits as per |
' B.Na. Parameten Test Method | Results | Units | Esviroament |
il b SR . ) Act.
| Particulate Matter (PMyo) | 155182 Part-XXHI | 702 ,ugrm’ 1000
S = =
2 “Parmicalate Matter (PMzs) | CPCB Yolume — |/ ME | pg/m | o, 0 .
B Ll | Grav i | |
| 3. Sulphur Dioide T 5382 Paell | 105 | pgim’ | i
4 Niuogen Dioxide 15:5182 Pant-V1 138 | pg/m 80
& | Farhon Monoxide ISR PX | 0158 | mghn 40
Matws:
I The rewdts gives above arc rcdated i the wated sample, as recanad & montioncd pemsasies. The sumomer astad
flow e above besis winly.

2 Respornibility of the Labocmory s limmned 10 the imvmcod amount ook

3. This best report will oot be genermied agsin, sither wholly or in pan, withew prior writien permussion of the
Iy

4, This teet rpport ol mot be oxed For gey publicey desal merpeme

| 'r‘,_...._n-._h,-_.l...u..lll...l—--—-ll -"'-F+|--—--—---l--l--— i rl'-l-\.-i' --—-—-.I'
a . i ko i AL S, ma— BT mm s —m a—ma Comm wre
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FEST CFERETIFICATE

Ambient Air Monitoring Report
Batching Plant Near Dakor
Viliage Ch. 164+330




=
|
|
L

TEST CFEHTIVIOATE

 Test Report of

Report Code
Ambicat Alr Quality Analysis | AAQ-058320-01 igmansom

-| —— ———

ISSUED TO: Mis. Gawar Construction Limived SF-01, JMD Gallerin, Secior-48, Sehia Road,
Gurgaoa - 112001{ Haryana)

Project Maee

Samphe Drawn Un
Saunipde Dvawn By
Sample descriptaon
Eackine 1. aou
Sampling Plan &Procedure
Analysis Duration
Muh-au:Tmtpﬂm{"H

Averaee Flow Rate of 5P o' fmin. )

Aversan | Flovs Baiw ol Cmses ﬂ;—_rg'll

Samphng inserument |sed

Emvrronmental Moosoring for the project Development
of Bundelkhand Expressmary Pockuge ¥ fom Barois
Bharka  (Uhs - Hmmome) 0 SEdaiess | ke jataion
{Package- ke 1494000 to km 2000+000) n the sute of
Ligtar Pradesh on FIN hass
020372000 TO 03032020

M Vipay Shavia & Mi Udayves Sugh
Ambicnt Aw

Datching Mame Near Dakor Village Th 164 330
SOP-AMMIB

06032020 TO 10/03,2020

3R

88 {i]

1o

Repurable Dust Sampler, Fine Particulatel PM 1.5}

Weather Condition . Clesr PSS
| TEST RESULT :
| | . I | imits o e E
‘-:-.Nni Farameier I est Methinl Mesulis  Ums | Eaviromment :
et | b—wﬁ- ection) Act.

Ii _tl"m:ulmh-!uu:l“ﬂ...}i 15:5182 Pant-XX1I 687 | pgim’ l 100,00
B rl’nmalmhhlﬂiFHn!. :.:anwlw-t- .1 N6 | ue/m ; 0.0 .
{3 | Eulphur Dioxde nmu Parell | 95 pp/m’ 1“ mo
. - e __|
‘Nmm % T1%5:5182 Pant-V1 154 ppm’ | L] !
1 e | L ; i
'8 | Casbon Monoxide [ IS:5182 Part X 0.135 | mgm" | 48 !
| L sl given abuove are MeS 1 152 kesiod SITple, 35 ECEvEd & (DKo parITREEn. | D Cuslomer asked

fwlhhnuﬂmh

mm#mmhh—ihhm”ﬂ;
lmumﬂmhp—ﬂwmﬂuummmﬂm”umﬂh

Ll msgim

o T sewn nepon wild not be ceed e sy pusiciey el punpose
3§ boi SEESESY WA DO QREDOSEN OLL BLT KW WHOSKS MO e A 1 ISEEE OF IEH] TEPOTL. WICSS it SR

b i corshowiner




Test Report of

| Amivent Air maiity Anntysis A ACLISISTILI |

TESTOCERTIFIC ATE

Report Code |

Date of Issuc i
1 ERARAS 0 2T |

PASMELR 1487 VML WA § ORSIMSCIN L ANNIED SF -0, VI GABETI, Secier-44, Sofnn Mo,

Gurgaon = | 22001 (Haryana)
Project MName Emvironmental Monitoring for the project Development
of Rundeikhand Frprevewny Package IV from Ranh
Kharka (Mig-Homopo) o Smbhad  (Dist-folaun)
Vb hue 1950 0 w0 han 2000 000 e v s wil
Uit Pradesh on EPC baws.
Sample Drawn On 4032020 TO 05032020
Sample Drawn By Mr. Vijay Sharma & My Udayveer Singh
Sampilc description Ambicer Air
Sampimg Location Barching Flam Near Dmkor Village Ch. lod+33w
Samplng Plan &Procedure SOP AAQOR
Analysss Duration DEMI020 TO 1 005/2000
Ambient Temperature (") iR
Average Flow Rate of SPM (m/man. ) 1.10
Averaee Flow Rate of Ciases (lpm ) 1o
Sormmbing Inctnrmemt |lead Weraiyubl: Thast Sntwnller, Fane Busicddale/PAL 2.5
Samgrier
W eather Condition Clear
RESULT I
: | ' Limits as per
| & M | L ! T et Wiethoal .'llﬂﬂl LT Fravirenmend
; e R S UG e T
Partsculate Muttar (PM o) 155182 Part-3X11 678 | pg/m | 1D
1| Pamiculste Matter (PMy5) | CPCB Vohame- 1/ | 263 | pg/m’ | 600
i L i | =
T Sl T S mPent | &5 pgew | se8 |
1| Nitrogen Dioxide 153182 Part-V 43 pgm | 80 ’
5 Carbon Monovide | SSi2PnX 0150 | qﬁ'l 40 j

ﬁm“m“wuﬂmd_ﬂtim-ﬁlﬂﬂﬂm The caspmes gsked
o Ut akslrnc bioads vl i sin
1 Hesponsibalioy of the Laboraboey & imsied e e o A

1 This best repert will oot be penersled again, either wholly or m pan, without prior wnitien permemsion of the
laboraioryr
4 This tisst resnart will st b wriend frr sy prhbecitlegml

5 The peot cxmnlar will be dirpored off aBer tep

B ol e o
i St

K5

3 il il
wesly fromthe doie of  toome of text Tepirt,




NMEST O ERTIFIK ATE

Ground Water Quality Monitoring
Report




]
- .
CROINDWATED | W R0 01 ]

1SSLED TO: Mis. Gawar Construction Limited SFA1, JMD Galleria, Sector-48, Sohna
Road, Gargaon - 122001 (Haryana)
BAMPLING & ANALYRES BATA
IOt ame * Fenainmeatal Mamtnnng e the weaseed |l elnpmond
of Bundelkhand Expressway Package IV from Barok

Kharkn (Dist- Hamurpur) 10 Saalabad  (Dust-Jadsen)
iPackage- km 149+000 1o km 2000+000) in the siaic of

Uetar Pradash on EMC hasas
sampie received on ST E T VLT TELT
Sample Drawn By : M Vijey Sharms & Mr Udayveer Smgh
Sample {uantity . 0L
Analysis Duration < 04032020 TO 10032020
Sample Description » Ground Water (Booe well)
Swmple | ocanion HM Plant Nesr Handoi Gugar Villape

i 0 En
[ R i

[ RESULTS

:mi— — — r m. - — i -——I----- — .-;--&. {

S : 1Sy | soeocden: |
; Jugund Dol 15-1653 i Abesii G |
1 i Tosierd (difrm 151622 | Abneni | 10 M. |

S NO. | Paramsier Testmeibod | Resmli | Unit | Bequirement | Permissibbe Limit
I [ (Arceprable | im abuenes of
T L Mimit) alrmale soarce
i P vahee IS-3025(P-11) K24 5 i AN .
2 | Vol drealve solid ( TDS) | IS-M2P-16) | 4850 mg] 500 2000

CEFNFRAL FARAMYTIRS DONCTRNING SURSTANCES INDESTRA R F [N EXCFSSIE S0 STS

5, M, Farmmeier Tosi method | Rusull Uil Wequiremen! Fermissible Limit
[ Acceptable in almence af ‘
bl | ivermate seuree

| 18: 5024 (P- 40) 8 | mgl | b | W00
iy R mgl | Iy { L] = |
18 xasqPse) | 454 myl | W | w0 |
W w3y | 327 paa | s | Mo Relrustion |
18 NS (P 243 118 myl | 20c .
18 3028 (P 27) b |1 mgl | 300 HO0 i
B2y 2M4 myl | 2 o |




TEST OCERTIFMOATE

Parmmaters nnt cover T 1ML Y

FEE“!J‘! :l_ IJ % = ': T'.:“-ml.: T = da m :R.l -‘_-I r‘-lu_.i.-ll W E -|'|
|| Arcepiable in plsence of

- _ e | Wimsit) | shiwrnate
1 COD(as02) | APHA-S2208 | BDL mgl | - e ]
a Duasolve Orxygen I15-3025(P-38} 58 | mgh | . 1 - f
1| Tonsl Suspended Sobd | ISP | BOL myl - -

T U Pamdcsbeate SOAEOE | T SOOE(D 144 | FAR D | ol e © ! ==

. - I B i-oru s arh o ol - el e i e =T - T | b M1 - =
5 Sodwem{ss Na) | IS-JO25(P-45) 144 g/l - il
b Potmstum (zs K) | 15-3025(P43) | 48 '%ﬂ T =
7 Temperature Haasgeey | % [ ¢ [ - o e 1
R _| _ Phospheie (mP) IS-M2S8P-31) | RO mgll | T - |
o | BOD{m3TCIDga) [ISI02P4) | BDL | mg! | i

L LT
[ Thie resudls given above erd oelnbad o e tecied sauple, s rece ved & neonboped parsmssiers. Thad Gushuiing ke fi
ihe abwove iy omlby

1 Responsibility of the Laboratony i limsted 1o the invesced amount anly.

1 This best report will aot be penersted again sither wholly o 1 part withous prer wrdtten, permvsson of the
Eabhpraberry:

& T | | T T e T
i T WREELE e P e e N SR e o [ [

4 The test samplen will be disposad ot alter two wesks trom the de of (stue of s repor, unios
CLENw

Fiakal
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IEST CERTIFICATE

Vet Meportof | Repart € ady ; Vmte ot bsue _
GRUUND WATER | W U002 | 1IN ZUZ0 -
ISSUED TO. Ma Gawar Cuisdiuclion Linaled 5801, IMD Galleria, Secion =38, Solina

Road, Gurgaon — 122001 Haryana |
BAMPLING & ANALYSIS DATA
n'uiﬁ.i P - L i i S Telsabas g, T il pupied Dhiveinlugminsail

Ml Humdsiknamd Expretesy Fackiags -1V Hom Hanet
Khorka (Dhst Hamorpor) o Saslohad [[ve-Jabaon)

krm 14094000 4 kom 20004000} in the state of

etar Pradesh on CPC basss.
Samplc reccived on + 0302020
sampie Urawn by + M. Vijay snarm & Mr Udayveer Singh
Sampie Ouantity . =201
Analysis Duration CDARZ0T0 TO W03 Z0Z0
Sample Description : Ground Water (Bore well)
Sample Location © HM Plant Near KimronVillage.Ch 1694715
MICROEIO DI AT REOT TREMEXT
- T LT 4
&Nl Parasmrter Test Mrthod Hesuln Regquired o per 15
o —+ e
. ; i 16 A "
B F::-"—-J*Lh-—h: = ] Mn A L
DRGANDLEFTIC & PHYSICAL PARAMETERS
- Uit | Mequirement | Porusiseible Limit

-S.Hﬂ.i Farsciss | Tewt maihod Besult
| i

¥
E"__r FoomE
. M i

o i T P ST Rl I' "-:
AL FFT B - LW o . A e LR LT L SIS W T S - s nal
T3 | Veal duasolve sobd msu S0P i) | M0 | mel | w0 | dw |
CENERAL PARAMETERS CONCERNING SUBSTANCES INDESIRABLE IN EXCESSIVE AMIMINTS
woNOL Parsoetrr | Testmetbod | Weull | Usht | Reguineossend |Ferobolbile Limin |
I | | | {Accepinble | im absenee of |
' ' ' | Limlty | sbevewi pewrve |
L Celcaum {m Ca) 5 323 (P 4 Ma gl T3 20
2 Chiloride (3 C1) BoNP.3ny | IS my | 330 . S
A | MagneowmssMg) | IS MOS(P-S6) | 482 mgl W 1L — {
i | Mrtraae [ M) | wxe iy M3 gt ! 4% Mo Belgcmins |
;;_Eiﬂj‘ {p}-"!u_ | g I ST 5 s S £ 7 !i'! 1 3”._.. i oy -1
MARARNTY | WL EA LR AR Tiasire P =T vy T LLLE i

. )
7 | Tounl hardeess (as CaC0,) | IS W025qR-23) | 2963 mg | xn i




MEST OCERTIFIO ATE

Blar maters nat covere 19 TAZR. 1017

'“‘ﬁﬂ,?—-m E T smmidmn | b ST : L I'.."'" '*::‘ Shiisns L nmms
| I i A erepinile in absEnee ol
s - | Limit}) | shermate sosree
1| COD(moz)  |AWASIHB] BOL | wet | - =
2 | DissclveOsypen | IS-d025(P-38) | 55 [ mgl | - -

i Teamib '*"mlq'!udad Snhd S-S P17 Hi | mafl - =
T4 | Condumnay@oec (eGR40 | S| 1
"5 | SodwmmNo | ISI02sP4%) | 142 | mgl | - -

& Potassium (a3 K) I5-3025(P-45) | 438 -g‘l - . .

7 Tempomtwre | WMS(PHY | B | C | - ] -
_ R | Phosphate (m PY IS-SPAT) | RO mgh | = -
f.*_,_'!_t_t;_l?{_:_:t_‘."‘“é. 1Dmg) | [E305r )] BOL | mg) |
Malea:

| The resudts given above are relatod 1o the tested samplo. 8 receved & menboned parmmeten The custommeer asked fo

the g iests onty.
1 Remgsnsibiliny of the Laboratory is limided 0 the invoiced aniouns only

Jmumﬂlﬂh-—ﬂﬂ.lﬂﬂﬂihﬂﬂﬂlﬁhﬂmmﬂh

baboratin

4 Thes lesi repor wall il be wsad loe sy pubslscy legal purpose
5 The test sampies will be dispossd of T after two weeks from the date of tssue of st report, wwh
cusinmer B =%

La
Py Aorma N\ )
on, Mapst V3
puP iy Ry

C ED BY Al




TEST CERTIFIOATE

I est of i i ade Uit of besue |
GROUNDWATER | CWDRIIES i RSses 0
ISSUED TO: Mis. Gawar Construction Limited SF-01, JMD Galleria, Sector-48, Sohna

Road, Gurgaen - 122001 (Haryana)

2ANIFEiM & ANALYSID A TA

Prioject Name

e reegTeen n

Emvircnmenial Momitonng Tor the project Developmesii
of Bundelkhand Expressway Poackage 1V from Barol
Kharks (Dwa-Hamurpuwr) two Saslehad (Dis-Jalsun)
{Package- km 1494000 1o ke 2000000} m the state of
Lits Tialesdi win EPC basin

LR AR FEIT]

Sample Drawn By Mr. Vijay Sharma & Mr Udayweer Singh
Sample Cuantiry 2011
Analysis Duration 04/03/2020 TO 10/03/2020
Sarmple Descraplion Grovnd Waler {Bore well)
Samnls L ocation Batching Plame Masr Daboet/iflane,
Ch Iod+330
MICROBIOLDGICAL REQUIREMENT
HESILTS |

& Ne [—— e ——— '__I_' [rr—re Hequired s ner 15
Ll s - M

e e e i, A s
L 2 | @ TewlCoffors | 2 151602 Absani Hohas |
ORGANGLEPTH & FINSICAL PARAMETERS
i : et T T ahE

| (Acoeptable | in mhsence of

S Lit) | hserwate sowree |
L pH value B5-3025(P-11) g0 | AL .

1| Total dasolve sold | TDS) | ISHINP-16) | 47h0 ) %0 Moo

CENERAL PFARAMETERS CONCERNING SUBSTANCLS UNDESIRARLE IN EXCESSIVE AMOUNTS

o : o g e g T
| | | (Accoptable | in abssace of

e ot U [ Wimsit} sliernate spurce

1 Calimn i Cab !"m I A TR N 1

& 1, MTGE L L i 5. Skl - 315 | 2l 5 |l | L JiEm |

=1 g L Mg PN CRED [P | el e e | ] !

A |  NemwimWOy LI M35 (P 34) 345 gl 4 Mo Relawation |

[ 5 Sulphate (a8 50,) IS, 3023 (P- 24) 5.2 mgd | 2} M _|

6| ARsbwiy (s CaC0y) | 15 3008 (P- 21 S | omgd | M0 | o) I

T ! Toaberdees (e Cal0) (18 WR5P-200 ] Y044 | mpd | 3w | am |




rMNEsT CERTIFEeEATE

Parameters nat cover IS 10500-101 1

' I I W | Perminible Limb
SN Parmmeter | Tt methed Resolt | Uwit  Reawirement | < s
Lbimir | slterTaie swuroe
I T COD {as02] APHA-52208 | BOL | mg! - &
r | Lhasobve Croygen I5-3023P-38) 52 myl | - -
A | Towl Supended Sold | IS-302NP-17) | BDL | el |00 - iy
4 | Conduchviy @2%°C | IS-302%P-14) | 7406 | pSiom | - . |
(5 | Sefium(uNg [1S3025045) | 197 | el e
6| Pomssum(ask) | 1S3025(P45) | 45 | gl | - =
7 _ Tempernture 5-3024 P-9) 16 C - - :
] (P} | IS3028P-31) | BDL | mgl e e - '
9 | BUD{&2TC3-Davs) | IS-302XP-441 | BDL | med - - |
Dotes:
| The resubts grvon above are related 10 the tesiod sample, &= recerved & montioned parsmetens The cudomer asked for
i sboioe wets only

? Rempmamibibiky of e Lalwaivey w Hansbod b dbe mvoncod asmmas ank -

¥ thmmﬂluhwﬂm.ﬂmutmiﬂlmmmmh
ADDTEDEY

& This wes) report will not b seedl for asy pobbcrty Togal parpose

% The iest samples will be disposed of7 afler tieo weeks from the dase of ﬂmufquﬂtﬁ-mi}.-_ﬁnﬂ-ﬂhh
LTS, o ,_;.';«,__

5 jagll

oL

T
\ L moroa VX
OGN Mager 1;.!":
v ié'j
ol
CHECKED BY NATORY




FEST O FRTIFH ATE

hest Weportol | Meport ¢ ode i ihute of bssue
~ GROUND WATGR | wolniges ; —IomTES

ISSUED TO: Mis, Gawar Construction Limited SE-01, JMD Galleria, Sector-48, Sohaa
Road, Gurgaon - 122000 (Harvana)

BAMPLING & AdALBD BATA
Project Name ¢ Environmentsl Momiionng for the project Development

of Bondelichand Fxpressway Packoge 1Y from Barol
Kharka (Dist Hamirpur) w0 Saslabad (Des-Jalaun)

{Package km F49+000 1o km 20004000 in the stute of
Utkai Fusdesli v EPC Do
AEMmie RCAYE O * AR _
Sample Drawn By - Mr Vijay Shanna & Mr Udaywveer Singh
Sample Cruantity : 20LL
Analysis Duration - 040372020 TO 107032020
Samnnprle Diescrighion Gronind Waler (Bore Well)
Sammla | neation 1 VP4 Plavs Masr Chikusht Villaps,
Ch 1554200
MICROBRFEMH.OGH AL REQUIREMENT
HESILTS |
T ———— — =
TR e | Farmmeier I Taar WheFb e o rrmbin Eequirrsd as por e
B s R e s = Ll L
! Fiwvnl Colijorm 51633 Alwem i
"2 |  TwsiCofew | 2 H062 0 ]  Abes | 10Mx
ORCANGLErTIC & FINZVSICAL PFARAMETERS
T — el g i
| {Acoepuable in absencr of
i P vabe_ B-302MP-i1) | 825 - L :
3| ol dasolve solnd { TDS) | 1S-J0IS(P-16) | 4720 | el 50 |

CENERAL FPARAMETERS CONCTRYING SUBSTANCES UNDESIRADLE IN EXCESSIVE AMOUNTS

5 NGO Pas ameler Tost method | Resubt . “ ‘Permissible | imit
in abasace of
g ,| Lﬂ alternale ooy
L} Calcaun s Caj 15 3z (P-4 H L 75 200
{ & | L b sl Las i) i5. MiE3 g 3i) 58 i i3 | LKA
[ fAgemesium (e Y { oAb AEy i P-bpd | A% ) et | M i LT |
[ & Nitraie (s NOy) | IS 328 (P 34) Iad myl a5 M ks ation
B Sulphate (s 50,0 | 15 3025 (P- 24) 155 mgl |00 A}
G| Afabnity { mCn (s aEseanl S g 20 .. S
T | Tkl hawiioess s (a0 | 5 WZE(P-I0 | I 2 maf i KD |




TEYET ("FRTIFH ATE

Parameters not cover 1S5-10500-2012
5500 Parnmeier | Testmethod |  Result | Umii | Seauiressent | Permissibie Limit |
' ! | (Acocptable | i abecace of |
= = — ] slscamate source
1 COD {as 02} APHA-S220B | BDL [ m : - .
{2 Dimsplve 15- M0 25(P=34) 50 g/ - |
3 ...Iﬂ!ﬁﬁ. ended Sufid | IS-3005(P-1T) | BOL | mgl | - _ |
4 | Comductiaty @25 C | [S-M02(P-14) | 7422 | uSfom - [
| & | Sodiem(asMy | IS30INP-30 145 | mgh ___ e 4|
t & Potassum (s K} | IS-3025(P43) 4t ;‘I?'I i
7 | Tempersture 15-3025(P-5) 6 =i - . |
§ | Phosphate (s P) 15-302%(P-11) BDL mgl | - - 1
5 | BOD{@Z7Ci-Devs) | IS-I025(P-44) | BOL | ;e - | - ;
ety

i mmihpmimummﬂldumudumﬂl.lﬂndin‘imdm The customer abed for
the abrovs sty ondy

* Reguensinbis of i Lalnsgvry i el i e arvmce] aneses oy

5 Thns test feport will not be peversied again. e wielly of W part. wilhoul prce wiiTien permssion of (e
LMY

4 Thire test report will et e used for any publoity/iegal purpose

5 The et samphes. will be disposed ofT after roves woeks from the dake of s of 1est report, unless until specified by the
(IR

CH BY AUTH




ITEST OERTIFIOATE

Soil Quality Monitoring Report




ISSUED TO: Mis. Guwar Consbrus on Lismibed SF-01, JMD Galleris, Secior-38, Sehus

Road, Gurgaon - 122001{Haryana)
SAMPLING & ANALYSES DATA
Provect Mame Environmenisl Momstoring fior the project Develooment
of Dundelkhand Capeasway Fackage TV N Theols
Khaka (Dist-Hamirpar) o Saslobad  (Dhs-Jalawn)
(Package- km 149-000 13 lam 2000+000) in the state of
il Pradesh on EPC basis
Sample Dyawn on 03032020
Sample Drawn By iir. Udanvwesr Smah
Siple recel ved un 030372020
Sample Cruantity I kg
Analysis Duration 040372020 TO 10/0372020
1 ncation HM Plamt Near Hardod Gipar Village (h
L 180+850
% Nn | PARAMETRRTS | TIRT | EENLLTN I
=7 |__METHOD . -
I }ﬂul:w I5 272K Part-26) T <
1 | Electrcal Conductivity s 25°C gy 2 wSicm
| 11 Dauspormini. | | | |
1, | Colemn Subpkee (s CaS0uA) | STPROIL | oz mifky |
4 | OvganicMamor =3 'Eﬂmmﬂa;ﬂ 142 Shymam
3 Sand — | o (% by aan) |
Clay STPSOIL | 40 (% by e |
, Teduwn | Sit STR/SOL 2o LT
£ | Textarz 5 i ; | Sandy Chay 5
Ve A W mies Ui CApRCIEY T 36 L hh} -l
L] | A vERE POUINER T R Bl i MiFamEL | AW L e __L-;!'H_l
[ o | Porosay _ STPSOIL 528 (% by mss) |
|1 | Sodium Solpheie (s MaSOS) _STHSOIL Ik mpkg
TTI2 | Avmilabie Nitrogen STISOIL 2112 my'ky
13 | Avarinble Phosphonas (P 1 STesO, s mg'ks
14 | Bulk Dewits | erpRon | 1 m_ s i
S e S - T e
i6 | Mostare STPSIL | 1 U% by mmas)
17 | Bulphates (s S04 STPSOIL i' | mgkg
Moen:

¥ ll--—-—-—l—l.a- =il demetee-

ML mm e A ——

5 Lnum kil T, B e G, CHUNGT Wiy KX L PR W OOE R, TR
& 7 hiss fest popot) will ol e used fur ey publicsryepal parpse.

5 The oM will b dingesed off afer oo wacks T the deie ol e ol e
R DT
n:r(%w"




[ T ednds Bl 1O VTH Pte of bsne 1
Sonh §puality | SOOMINME | 1L 20010 |
LR TO. Mis Gamai Doasl ution Lindied 501, M Galiis iy, ik fae=I0, Buhna
Road, Gurgaon — 122001 (Haryana)
SAMPLING & ANALYSIS DATA
Prviect Mpme Frversmeninl Monsormoe G the progect |eerlopmens
_rl.'I- I L — :r....,__....._.... l..l [ H.i -L._ 'n-_.l
Hl-h l]]tl—lr-lnu'l:lﬂ} 0 ﬁm D Jalaun |
(Package- km 1494000 to km 2000+000) i the state of
Litier Pradeah on EPC hasis
Sample Drawn on - 030372020
Sample Drawa By : M. Udmyveor Stagh
SRETHEEE TECETVEL o0 (TR TER T
Sample Cuantity 1 kg
Analysis Duration 04/032020 TO 10/03,/2020
Location A HM Plant Near Kunroa V Ch 1694718
| B.Na, | PARAMETERTS TEST RESILTS | UNIT
I METHOM ' I
- | ﬂ-hlm 15 1720 Fareant Taz ' =
E Flectrical Conductivity al 25 L 5 1477 155 wSlem
,_L.LEE.!!I sl
1 'Cﬂﬂ'ﬂﬂ'ﬂﬂﬂ.-fﬂ"l | EIPROR. L L R . mu'ky
] ] [ |
£ [ s (% by mass)
Tewwe | St - 2o 8 (% by mmgs)
it i Tevuwe | SendyClay Sancly Clay :
| 1 | Waler holling capacsty | STRSON. | 08 | (ebyouss)
£ | Avalahle Pomesiom (a K) SIPSOIL | A0 (mg kgl
| Porosity | RTPS0NL | i ¥ | 1% by sl
|10 | Sodwum Sulphac (s MaS04] sIrsoiL | 173 i =i
12| Awvnilable Narogen = STIHIHL 200} mahy
2 |A _._;'I'% |38 _mgky |
L8, | Bulk Deweity STP 1325 il |
15, | Dndileration Rate IR 24 3 mate |
| vbosiure | BRSO i3 o s oy oy |
1 | swonswsim M) _ i mavvems ] | mgwg |
Moo

1. The resaiss prves shent aey related bo U igsiey sumple. o recetved & menisnod prraneicn The cetomsr aiod For the sbove

uunﬂr

5 Beagmasititan o (b Lalwmaiory o lasivbal s ta ool

'J'qul....u-a.pm wid] h..mﬂq.-u bl wdidly

3 The sl
AEIAEETIET T

CH

[T 8
uapﬂ,a.m,nu-mu.mudh-ﬂm:

C ._.._....';..-.H e —l.-lru-un_l-.——,:-—-—r-ll.u-l-
will e dosposad ol widn iwe wooks o b dede o isses W i




| TestRepartof T Seledade A 10 NTH Dateafivme |
L S | puality | X L] | Ak =

1SS1LUED TO: Mis. Gawar Construction Limited SF-01, JMD Galleria, Scctor—48, Sohna
MASM, argann — | LN HAryAns )

SAMPLING & ANALYRIS DATA
Project Name © Environmental Momitorng for the propect Development
of Bandelkhand Expresaway Package [V from Barali
hharks (ins-Hamoper) @0 Sesisbed (Dhst-dsison
IPackmge. km | 4GHET I0 km MUNMANETD) o thee stale ot
Unar Pradesh on EPC basis
Sample Drawn on ;0332020
Sample Drawn By : Mr. Udmyveer Singh
Samphe recerved on < (MAO30X
Carmnle Dimntity - ke
Ay s LiurwLion o G403 2020 TO 1033020
Location . Baching Plant Near DakorVillage
Ch 1644330
S No | PARAMETERTS TEST RESULTSE | ONIT |
. - IL g L e SR .TLI.ETM —e | L. |
[ | L | WL | i | - .
2 Jmcm Ty 3 151477 ] usicm
| . Isuspension. | = — S =iH
LA | Calevem Sulphais (s CaS04) | STHSOL TF¥ mgky
& | g Saier 3 16 2T Pai-22) | 157 | Tl e
joowm 3§ | ana | B | 0 | U by mass) |
[ Py =3 ] wivmmm. | 020 @u 000 Ihbymest |
Teawe | Sil STRSOIL HY (% by mas)
| Tonture Smdy Clay_ -
iy A § ' STP/SOIL ¥ 6 (% by mass)
A__1 Aveilaly Potpestyan (2 1) SRR ™ -
L1] L]
T -
3 - e = e ——— ' I~ . Lhie e ]
12 | Axmilsble Narogen e SIPSOIL | Lo I .. ..
.13 | Avalable Phosplons i STRSOM 167 maghy
{4 | Pulk Density BTFSOHL [ ) gmi |
15| Infihrstion Rase STP/BOIL 217 mmh
1 Hbimadure | STIROIL | 321 | % by massl |
17 | Sulphates (2 5041 | sTemolL | b I mehy |
uf” =5
i The icaiilis given abone an ieletd 10 e beaied aammphe. @8 roccived & meisel ParsnERa. The cusegmer ambopd foi i3 above
sty omly

!mdhlmul—duﬂum”uﬁ

T Thist st ropeset will mn be geaevmed sgein, cither wholly or bn pan, withou prew wrincs permmssson of the lsbartan.

& This tcat copont will nol be nad for amy pabihciny dopel parpiss o £

3 The tess ssmples will b dipowed off afler two wooks fom U deic of —iuw.#-ﬂmﬂq'lﬁ-,u-

et [*Tuldsd ] L
cnugfiaﬂ- _ﬁcmmﬁ*




TEST UCERTITIOATE

Tes Reportof | Report Lode s Datcol lmue |
SalQuatty ;2 SQAmI0ld i tomaTml

ISSUED TO: M/s. Gawar Construction Limited SF-01, JMD Galleria, Scctor-48, Sohna
Road. Gorgaen — 122001 (Haryana) ;

Fruyey e OV IrENTIONAEE MIONADING 107 e DIpect L CHment

(Package- km 1494000 to km 2000+000) in the state of

Uttnr Prodesh on EPC hame
Saiple Driawn on . B3%320Z0
Sampte trawn By B Lidayveor Smgh
Sample received oo - AUDA020
Samplie Craantity : lkg
Analysis Duration - 4032020 TO 10032020
[cation Anchmy Plant Mese Chikesht Village
2 - b S L L
| &No. | PARAMETERTS TEST RESULTS ! UNTT I
= e L5t R, (S —
1| pH (1 Zsmpenson) 15 2720 Pust- 21} ™ -
T2 | Elecines Comducaviry m 15 0 [ I5i4WT | e uhiem |
L1 Ui lsumpanion. ) : | |
T A | Calchem Sylphae (ns CaSIM) l _Erpson, | 114 8 | maty 'J
4| Drganic Muitor 15 1T20Pan-22) L4 | by
. EE STP/SOIL 520 (% by )|
STP/SOIL 0 (% by mass)
Tedwrs ] S : _ 1 STNEOW. __wn 1 (Nween |
b L Jease | ¥ Samdy Ol . H
T Vs ey e | Giveole 374 | ey )
L 1 M,MH_ | ST#SOLL 24. —
3 STPSOIL 333 (% by mags)
{1] jﬁﬁﬂ!ﬁﬂﬁﬁy_@-ﬂ STRSOIL aja _imp'kg
12 | Avadlable Nitrogen | STMEOR. e | ey
i3 ihr-H#Hu-l-n-ﬂ'-ﬂL | STesol M | wehs
| 1a | Pk ety sTpmon | 1 W2 | bl :
i3 el R 1__SIFS0L 2 1 '
16| Mowsure = STRSOIL Axi (% o mant)
17| Sulphaies (s 504) STRBOIL. 4.2 L —
bocs:

| *Em;nﬂnhr:::umzﬂbﬂ:lﬂ:,;nmﬂ-d:mﬂdm The sosbpiie el for tha dbms

l--h-rn'r‘a

WHM Laborm y 18 i 0 U 1 i B 1y
1 Thﬂmm-ﬂl-hm_hﬂ-nﬂrﬂ -m-num-_p:—mfn-m

4 This test will e b umed For sy poblict legl papss
Sﬁuwﬁﬂhwﬁﬂn'mrﬂ:humd b of ey report] unbess yn Fnhn

: '|rI-|""

n N n'rﬁihr

iH Al




TEST CERTIFICATE

2" Quarterly Monitoring Report

Cavirsamental Monitoring and DC Compliasce For the praject Dhew elopameini of Beodelhdaund
Package- 1Y From mm;m-u—&nnumlml

Eapressway
(Package - Km 149+000 1o Km 2000-+008) in the state of Uttar Pradesh on EPC Bash.




TEST CERTIFICATE

Ambient Noise Monitoring Report




Test Repart of ] Report Code | Date of lssue |
Asbient Nuolse NAJOGZ0-01 L. Gl Bl 2020 i

ISSUED 10 Mis, Gawar Construction Limited SF-01, JviD CGallera, Sector-48, Sohna Hoad,
Gurgasn — 122001 Haryvana)

Propoa Mame Environmental  Momtonng  for  the  projec
Development of Bundelkhand Expressway Package -
1V from Baroli Kharka {Dws—Hamirpur) 10 Sasinbad
(Digt-lafmun) (Packege- km 1434000 10 km
M0 m the umte of Uner Pradesh on EIC

Trairy
Samyue Lirmwm Lin LUy LA
Sample Drawn By Mr. Vijiy Sharma & Mr Udasyveer Smgh
Smnple Hecerved Din 3 DG F 020
Sample descripbon Ambient Nose
oy Locaminn HM Plant Hewddos G ¥ilinaee Che 1H2 4450
':\l_l_'lllll:'ﬂrnzfﬂ'ﬂ-_- Bl berw
ETFTAS TR T T LA LR L U b U
| TEST RESULT
£ Mo !.Tnﬂl"' . Rosal F Ushis mn;umﬁmmmu |
F o 1 e T e FRTTRS — —|' T W g i e e (
EQUTVALENT Caiegury of Aren’ Tisse |
| | NOISE LEVEL 66,6 B n.?_th_e Might st
60 AM TO 10.0 PM) | dB(A} | *Industrial Ares 78 i
| | EQUIVALENT ﬂt | Commercen Aree | 65 *
NOSF 1 FVFL b s ey
I+ 1 {1007M TOGO il ol T s S5 LRk
| |AM) i T T

Mmlea
| The nesulis aiven ahove s isksied Lo the essed samiele. 38 received & mentone) parameters. The Cusiomes asked
i the shive tecls mah
2 Respromaudiiy of e Labuosabory b iimisad i Bie sy urid st caly
3 mmmwlwhm“dﬂ-mpu-mmﬂmwmmmﬂm
|y
4 This test report will nen b used for am publiciny legal purpose
& The tem sarmples will be desposad off affer tan weeks from the dae of mﬂmmﬂlnﬂm-lﬂwﬁdh

She FEinemer

""""-"-.qp

\'l..

- SN
o R




FTEST CERTIFIC ATE

Test Reportof " Reportiode = | = Dateoflsswe |
Asbieul Noise | N-040620-02 | 06062020 |

1550 ED T0: Mis Gawar Censtruction Limited SF-01, JMD Galieria, Secior-48, Solnas Road,
Gurgaon - 122000 {Haryana)

SAMPLING & ANALYSIS DATA

Progect MName Cnvimoamental  Monionag ior the propec
Development of Bendelkhand Expressway Package -
IV from Faroli Khorks (Ds-Hamrpur ) o Saalabad
{Dug-Julnen) (Package: km 1454000 w  km
000000 n the sale of Ute Pradeh on EPC

birrina

SEmpie Liviwn L AR 2020

Sampile Dvawn By < M, Vijay Shama & Mr Udayveer Singh

Sample Recerved On 006/ 2120

Sample descriptson Ambient Nome

Samphng Location HM Plam Kimron Villege Ch 165715

Samanling T i e

A yEs Laraon W U A U T
: ‘I'EET!EUL‘I‘
R | Kequirement {as per UPLB Gubdefines Limits in |
=5.Hul.::lrmm:tm H.:lntll tnhtl -t.ll'l'l..li I
' AVALENT ' L-l.:wr of Aveal '
| 1 | nowssLEvEL &”L | . | ey Thee | Mighe Pl
I | {60 AM TO 10.0 PM) IEB{M| n.mum B 1 N
l| “-II-I_:ILTI‘I.-WALI:H'I' i lI | Cuommecial Arew i 65 1! 5
| AM) l  Silence Zone | 50 4“0

| The results sven above are iduied o the tesied sumple. = received & memiionerd parmmeiors. The cusiomes mkad
mmw-mmh'

2 Resposibiliny of e Laborasory s ased i S nvoieed anod oty
i MHmﬂluhwmepmmmmmmmdm
Lzboramon
4 Thus tést repart will ot be used for sy pablicaty Tegal purpase
L] mnmunuwmmm-ﬁ-mmeﬁr# sasise o f il oot iedess il specifisd by
tha rminmmer

CHECKED BY A




TESTOCERTIFIC ALE

Test af Ropoit Code Date of lssue '

il o

ISSUED TO: Mis. Gawar Construction Limited SE-21, JMD Galleria, Sector-48, Sahna Road,
Gurgaon = 122001 Haryana)

SAMPLING & ANALYSES DATA

Projeat Name Emvironmental Momionng fo the pigect Develapment
of Bundelkhand Expressway Package -1V from Baroh
Kharka (Dhs-Hamirpur) w0 Soalsbad (Duse-Jaleun)
(Pacioge- om 145000 w jom 3000+000) m the sume of
Limtar Mrsdesh on B bans

Sanpbe Diryom On G020

Sampbe Drawn By M. Vigay Sharma & Mr Udsyvoo Soogh

Sewvpling §astataon Pmiclomy, Pl Dinkeos Villmge Ch 16247330

samping | ime &4 s

Ariphisiey Dheraion O RS T a2
| . : :
| - - — x aza - e T —

wiremeni (a3 per CPCB Guidelines Limits in

| 5 No | Test Prrameters "I'-_! Units H'_" F:'{"*L[.ﬁ |
| | ELILIYALEN] | Uategory sl Arew’ | oy, | Afichs Tho: :
| 1 ! NOISELEVEL s | : Zore P e
‘ 6.0 AM TO 10,0 PM) | dB(A) * lndustriad Aren | 75 | 70
= - = ' & | 58
| EQUIVALENT | i adn
d - mlﬂ I..Eh-EL R I 'EHI.I-." i -q._ m Inf‘l‘ﬂ' ol l s I
| = ({100 PM TOD ) | L | . o !
i | AN i L [ Siencefoes | N | ¥ |

Metrs;
| The results grven shove are related 1o the tesiod sample. @ received & mentned [Ermmeen. The cuuoeer asked
oot 1 ol e by D P
£ Heapormabaily of e Laporsiory i [Hmied o e i :
b Hies tewi o WAl BOF e pomered amen. oelhey wnndy 0 @ part wAhoul PrOF ATHET nermeinon O e

lakeOv sy
4 This test repon wall not be usad for mny pubheitydegal porpose
% The test summples will be dispomad off afie ton s=eks from the date of devias o et veport, wibem until specifivd

the CLSACTTWES

CH ED BY ALUT




Test Report of e Lo
A bdant Mnks K)oy u,qwm.u

Repori Code Il Date of lssoe i

ISSUED TD: M Gawar Constroction an.mnmmmm
CGurgaon — 122001 (Haryana)

SAMPLING & ANALYSIS DATA

Project MName Enviwonmental omiorng for the propect Development
of Bundelkhand Expressway Package -1V from
Baroll Kharka (Dist-Hamirpur) to Sanlobad (Dust-
Jalsum) (Pockage- km 145000 w0 km 20006+000) 0
ihe stale of Littar Frsdesh on EFLC bass

G areple Dieaan O ird i 2Lt
Sample Drawn By Wi Yijay Shama & Mr Udayveer Simgh
Sample Recerved On P DGZOT0
Sample deserpuen Ambiem None
Raniagslang, b ascai WA Pl Tl Vallage Oh 1554300
Samphing | me i dAhn
Aralyses DTurgtson M0 TO DL0GD020
| TEST RESULT
1 - S e e————
!E.Nu- Test Parametery 'h-lll! Umins mthmﬁr’?ﬁ'mh
| TEQUIVALENT | | | Category of Area %
| 1 |~omsEIEVEL | ., | : Peme s bl
; (60 AM TO 100 PM) | I dBIA) idwatriel Asen 72 0
‘ | m.TI\’M.E:i'I | Commeroal Area 65 33 .
| NOISE LEVEL | .
2 aemitoss | e | wm) [y y— w7 .
L | AN | | [ GhwwiZom | w0 | & |
Sl

lmmﬁpmﬂﬂnrﬂdhhuﬂm-m&ﬁlmmmwm
fusi (B by verm omly.

; Eesporusbility 0f the LaDOTSION 1 MIIiesd 10 e My oecod amoussl iy

1 Ths st roport will DOt he penermiad Gpes cifer Wiy or o pan wiihosil e whilen peromessn Bl e
labormory

4. This texi repot will ot be wsed For any publicitylegal purpose

5. The tew samplos will be disposad off afler twe wesks from the date of iwsue of st report, umless il specified bn
ihir Curstoner

. o
CH ED HY




319 S

Ambient Air Quality Monitoring
Report
HM Plant Hardoi Gujar Village
Ch. 182+450



TEST OCRRETVIFIOATE

| Test Reportof | ReportCode | Date of lssue |

ISSUED 108 M/ Gawar Construction Limited SF-001, JMD Galleria, Sector-48, Sehns Rouid,

Curgaon ~ 1 22001 Harvana )
o Peiekns ey Faoge IV o B
T L T T R T ST ik B o R A
(Package- km 1494000 to km 20004000} ut the stale of
Utiar Pradesh on EPC bass

Sample Drawn Cin 010624020 TO 02/062020

Sample Drnwn By Mr Viiay Sharme & e 1idavwerr Simeh

Sainijhe descriplion Al Al

samintinge 1 acahon AR PLE HATTes Lignr Villaee LT DX eandl

Samplng Plan &Procedure SOP-AAQOR

Analysis Duration OVDE020 TO M606/2020

Ambient Tempersture (°C) A%

Average Flow Rate of SI"M (m'/min. ) 110

&m-:rﬁ-rrwﬂﬂr e L 1

samphng imsgromen L sed Hepairable Lust Sampier, Fine Pamculade M 23}
Swlﬂ
Weather Condition
! Tmust_'u }
Pl = i | TR \ T “"|
i“ﬂs-.' Farameier : Tosi Miethod | Resulis  Units ‘
|! Particulate Matter (PMy,) | 15:5182 Part-XXIHI T 583 Tpgm’ l
i 2 : Partculate Matter (PM:z5) | CPUE volume -1/ | 218 | pg/m : 6.0
iy |
£ .‘mlﬁm*uﬂ_ S31a2Pandl | 85 pg/m’ | 5,00
'r Nitrogen Diode 155182 Pan-v1 125 |pg/m’ | ®0
— = I | I
| 5 arhon Monoxide 1S-5192 pyre-X | 250 : mg'm’ 1| 4n |
Lt = ) &

i The remuiis pivon above are relied §0 e icsed sampie, i TrCoo S M parsT T cusmiones mskod

for the above tosts onby

2 Rewpoimibility of the Labormory m frmsted 1o the mvosced ameurt only
3 Thas test repon will nol be genersied agaim, either wholly of m pan, without prior writien permwssion of the

laboradcny

4 T b sopuont wilh ol e ) fvm ey pbiioc iy Tagpad pruspse.

) |r-_q._.'ﬂ1.|r ipAgRE L e D VN AN o (RSP N IIHEIH_TWLMIIHH“JIH-I

e e cuastiemes

LHEL R BY

._; T




TEST CERTIFICATE

| T-H'I'Enf | HT-r'II"‘nnl-r | 'Fh'hnl'lnnr___ |
| Amient Aie Quabty Annlysis | AAL-ESBB-02 | it 2024 |

1SSUED TO: M. Gawar Construction Limited SF-01, JMD Galleria, Sector-48, Sohna Road,
Gurgaon - 122001 (Haryana )

Project Name . Envirenmenial Menstorng, for the projest Development
of Busbelhbumni Capnrowswny Povhmgs 1% fiuen Bk
Rbarks  |LAS-HETarpord by sasianes e -dslaan b

(Package- km 1494000 o bm 2000+000) i the sate of

Uittar Pradesh on EP( basis.
Sample Drawn On 03062020 TO 04062020
Sampre Drawn By - Mr. Vijay Sharma & Mr ! dayveer Singh
Sample descriplion C Ambeent Aar
Sampling Location :  Cal Village Ch 244500
Sampling Pimn & Procedure o BOP-AALMOE
Analysis Durabon o DS062020 TO 06062020
Ambient Temperature (“C) .
Avernge Flow Rate of SPM (m /min ) L
Avmranas Flom: W ate of Gaces (hnm) . 5
Sumpling Instrument Lised © Repairable Dust Sampler, Fine Pamcuime{ PM 2.53)
Sampler
' TEST RESULT :
| [ | | ' R
SN, | rarameicr ' b st vhethiod | Reswlls  Umits | Emvironment !
O YO | {Protection) Act.
1 Partculate Matter (PMyo) 155182 Pari-XXI11 582  ugp/m 1040, J
F) Farucalale Matter (PN 1) | CPCD Volume — 1/ | 200 T ug/m’ wo
{ora I
'3 | Sulphur Dhoxade | sSiE2Padl | 88 pg/m 1 800 '
¥ Nitrogen Diowide | IS5182Pan-vl | 102 | pg/m’ s ‘
!‘:. Carbon Monoxide | 155182 Pant- X | 0.190 | mg'm | 4.0 r_g

Lo

| The results gresn shove ae relsted 1o the wesied sample. m ecsived & memeoned parameters. The customes ahed
fes the abwove mis only

2 Responsibabiy of the Laborsory 15 limited o the mvossed amoans only

1. This test report will not be genorsied agam, esther wholly or m parl. withoul prer wniien pesmssion of the
labsinibory

4 This sest report witl nod be wsed Gor ary publzoiny/lessl parpose.

% The e sonmprle w44 be divponed off afier twe neede from the doe of s of 1ot report, enbe
b tha pusbomer




FEST OFRYVTE W ATE

Ambient Air Monitoring Report
Mohana Camp Area Ch, 32+300




TEST CERTIFICATE

1 eet Kepart ot | Weparty aae 1hate a1 tanne

| Ambient Air Quality Analysis | AAQ-020620-01 |

1551 ED TO: Mi. Gawar Construction |imited SF-01, JMD Galleria, Sector-48, Sohna Read,

Gurgaon — | 22001 ( Haryana)

Project Name Bmmarestsl Monitonny for the project Dievelopment
of Bundaliland Expressway Packags TV fom Bascl
Wi (D= TRENATA ) 10 SnSiatemE | Lest-dmr
(Package- km 1494000 10 km 20004000} m the state of
Ustar Pradesh on EPC basis

Sample Drawn On 010672020 TO 020672020

Sample Draun By sr. Vijay Sharma & Mr Udayveer Singh

Sampie descrpion Aunbsent A

Samplking Location Mohatts Canpr Ch 124500

Sampling Plan & Procedure SOP- ANQE

Analysis Duration 02062020 TO 6062020

Ambient Temperature (“C) 39

Averaze Flow Rate of SI°M (m/min ) 110

& insrune Flow Bpbe of TEsesy {lnenl L

Sampimg instrument Lised Hepatrabie Lust Sampler, Fme Pariculsie PM 15)
Sampler

Wedther Condibon . Clear

] TEST RESULT !

| | ! ! : | 1imite ns ner |

| 5.0, Farameter Test Method | Resulis | Units | Envirenment

| Particulmic Matier (PMy) | ISSIE2PanXXill | 5 | pg/m’ _'ﬂi.li"ﬂ*

3| Particalate Matter (PM:+) | CPUDB Volume- 1/ | 206  pg/m | T

' ARy I . kR N, G s

E Sulphur Dinxde [5:5152 Part-li 15 (upm | 80|

i Nitrogen Dioxide IS5182 Pet-¥l | 118 | pgier | -

5, Carbon Manoxide IS5182 Part X 0190 | mg/m' | T

B b

. e resaims givon above are reialod 1o the sesred sanipie, # receved & memioned paremeen. [ cusiomer sked

fioor the bwrve: besas oady

I Rempoesibiliy of the Labongory & Tmiisd 1o
3. This test report will not be generaied again,

Lk oms

tha uirvoscied mmoumst oy
either wholly o in part, wilhoul prior wren peroussion of (e

4 Tims bess pepon wikh o Do sl 1o ey pubbcuy) iegal pelpose
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st Rapens g T RepeiCedc | Batoflsmss 3

 Ambicat Air Quality Analysis | AAQ-040620-02 | 06/06/2020 |

ISSUTED TO: Mis. Gawar O onstruction imited SF-81, IMD Galleria, Sector-48, Sohna Road,

Courgacn ~ 122001{ Haryana)

Provject Same Envirommental Moatonng for the project Development
o Hprdelk hanid Fanregouy # AV froen ol
Vhorks (Moot Momyremsed 0o S20bslbad  (THer-Jnleor)
{ Pockage- km 142000 10 om ZINGAUU) m the sate ot
{ttar Pradesh on EPC hass

Sample Dravwn On 03062020 TO (4/06/2020

Sample Drwvwn By Mr Vigay Sharma & Mr Udavvesr Singh

Camgple description Ambient Adr

AR LT P L N (L 32

Sumplng Plen & Procedure SOP-A A0S

Analysis Duration 04062020 TO 06062020

Ambieni Temperamre (°C) £

Aversge Flow Hate of SPM (m nun 1.10

Avernee Flow Rate of Gases {hom) 1.0

Saunnaplinge Dusisunseni Lsal Repeiable Dast Sanpier. Fue Fascudmie PV 2.5)
Sampler

Weather Condinon :_ Clear

'l THST RESULT ]

; i | x | Limits as per

5.No. | Parameled ' Test Meihod | Results | Ualts | Eavironmseni |

I | Particulmio Matter {PMyo) | 15:5182 Pant-XXIHI §  pgim’ 0o

T Particulate Matier (PMzs) | CPCB volume -1/ | 206 | pg/m’ 60D |

| | Cirary | .

3 "l'm”_"' D Bols2Fmid | 7.5 | pgdiu B

4| Ninogon Dioxide TSI RaVE | UF g’ [ @

& | Corbon Monovide _T % S1K2 Pan-X T | mgim | an '

Nitey

b The resdin §iven above a wclatcd to the tosed sampls, & rocssied & montionss pARRSET The customcr aiked
ior e s ve domis waly.

2 Renpanmibahny of Se Laborsiory & ke ior the mvosced smount andy

1 This test repart will not bo generated again. eifher whatly or in pan, withou! pnor wiitken permuision ol the

Isbremingy,
1 Thix tert roport wift mg be oeed for 2oy pubbeay/tegsl pepeee.
€ Thx gims seatam sl e Eoosond SR ans ppsds Som e S of losz oTimtrmen, Sl = s=ofind
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Ambient Air Monitoring Report
Ragsi Village Ch, 55+950




FEST ERTIFIOCATE

Teat Revart of |

Rorart §ne |

Nate of lane |

Aminent Air Quaitity Anslysis | AAQ-I206RL0 |

O T 20

ISSLED TO: Mis. Gawar Construction Limived SF-0i, JMD Gaileria, Sector—48, Sohna foad,

Gurgaon — 122001 (Haryana)
Project Name

Sample Drawn On

Sample Drawn By

Samplc description

Whrl R

sainphing Fian & Procedure

Analvsis Duration

Ambicnt Temperature ("C)

Averape Flow Rute of SPA (m /min )
Awcrage Mow Maic of Gascs (pai)
ARITIPMARE AEITUTRenT | e

Environmental Momonng for the progect Development
of Bundelchand Expressway fackage 1V from Baoh
Kharka (Dist-Hamwourl to  Sasisbad  (Dvs-Jalauni
(Package- kiw 147 1000 W ko 20001000} i e sy of
Lt Pradesh on EPC basia
01062020 TO 02/06/2020

Mr. Vijay Sharma & Mr Udayveer Sigh
Ambient A

Rasai Village M $52950

SOP-AALFUB

020672020 TO (6062020

19

110

1.0

Wensmnle LS NAMPler. Fme Farmcuime i 2 )

Weather Condition N i Chear — =2
| TEST RESULT ]
; ' i | , | Limits as per
| I PRI | Toa Micind | Roains - Upis | Eovieeemes

| Particulaie Matter (PMye) | 15:5182 Pan-XXI1H S ug/m 100.0
7 [ Pamculate Mner (PM: o) | CPCH Volume -1/ | 206 | pg/m’ w00
' Qrav | ,

i . : SHRAT | KN Bt Tee 1 13 (rEew | i
|4, Nitrogen Dioxide ISSIRIPan-Vl | V118 ueim 80
|
5, Carbon Monoxide  IS:5182 Pan-X 019 | mpwm 40
L J._ PR claiy S — 5 —— —e

i ———————pe e U AR PR A JL IR i LAITIATNG ket

for e akwyve besiy only

7 Responsibshiny of the Labormory = birmied 1o the invowed smount onby _
3 Wllﬂwﬁﬂﬁh-—ﬂ“ﬂmnﬁﬂhmnpmmrhmFﬂMnd’h

il

T

ina i rmn i

'
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PEST CERVIFICATE

M Teabegenier | RupwtCes — Dol |
| Ambient Air Quality Analysis | AAQ-040620-02 | 06D 2020 -
mmmnmcmlmﬂm.mmwnmm
Gurgaon — 1 22001 { Haryana)

Project Name © Enviroamentsl Momtormg, for the project Development

o Hundalichend Fepmesume Prokoate 1Y from Harmb
Fhols (Thes Domieirl o Saslghed  [Phs-dabmon)

{Package- km 149K 10 ko ZUGCHNKY) in the sie of

Uttar Pradesh on EPC hasis
Sample Drawn On + DIOG2020 TO 04062020
Sumple Drawm By < Mr. Vijey Sharma £ Mr | ldayveer Singh
Sample description ¢ Ambisnt Air
SATTPRITY 1 Dayss v bmze L 353
Sampling Plan & Procedure - SOP-AAQNOE
Analysis Duration - 462020 TO 060672020
Ambiert Temperatare (“C) ik
Average Flow Rate of SPM (m'/min.) .
Averaze Flow Rate of (iases (knm} 10
Sauphinng lustiuincn Usel Reguairubbe Thos Sumples, Froe Pariculisnd P 2.5)
Sampler
Westher Condition : Clemr
| TEST RESILT !
e . it a5 per
| S.%a. | Pacameter Test Method | Results | Units | Eavironment |
’In Particulate Matter (PMo) | 155182 Part-XXTil 5 (w108 |
- 2
T Pamiculate Matier (PMz1) | CPCB Volme -1/ | 206 pghm i1 ;
| | | Gray ] |
(3 | Sulphur Diexide i 5182 Pan-l EERTTT 5.0
4 Natrogen Dhoxide 15:5182 Pant-V1 NE  pgim A
== | 4
5 | Carhon Monovide | IS-S1R2 Pari-X IIr.-r-:ln mg’m | an '
Synps
1m:m;mmx:wmdmmmdw:.nmw:tnmﬂmT'I!..'::.m.mrr:rr-'-l-.'d
for e sl e only
2 Pespomibulity of the Lasboraiors w lmsted 1o the mvoced amsount sy
Jmnmmnﬂmhwmmenmmemmdw
Ik
1 Thir t=mt repert will pot be amed for 2oy pubilicin deged puspuse
& Thotoo somebes 38 he dioorod oA e gtk Bt S o Il npE By =4
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Ground Water Quality Monitoring
Report



TEST CFRTIFMOATE

il =

" ToiRepuriol | Reporilede | Dhuic uof lssue
CEOINDWATER | W e 0 ¥y 'esesRee i1

1550 ED TO: M/s, Gawar Construction Limited SE-01, JMD Gallerin, Secior-44, Sohna
Road, Gurgaon — 1 22001 (Harysna)

BAMPLING & ANALYRIG DATA

T NAme Frveeonmnendsl Mnaensg tor the prect §leoingmmien
of Bundelkhand Expressway Package 1V from Barol:
Kharka (Dust-Hamurpur) to  Sasiabod (Dist-Jalaun)
[ Puckage- kit |49+000 to km 000000} i the state

of Ut Pradesh oo (PC hasis
sumphe receved on D Wie Ak
Samplc Brawa By ¢ N Yy Shanms & M Udsyveer Singh
Sample Ouantity L 20
Analysis Duration 04062020 TO ORDG2020
Sample Description - Cround Water (Bore well)
Sample | ncaton ol Villaee, (h 24+500
ARG AL RETREMENT
- —— e —RE R
5.Ne Faramcnr ] Test Method [ Teesain | Reguired m per 15
I = s e e 4 R } w# —
L] | bl ki l-'l.!lug,lnm | A A | L]
B Total Caltirm | [S-1632 | Abwem | oMs |
ORGANOLEPTIC & PHYSICAL PARAMETERS
ST . — v R B o g e s
! . | | (Aemmmtatte | B e o
L pht vabom | S-3CIMF-11) LA = | _&iRF . i
2| Tola dissolve solid { TDS) | H-3028(P-16) | 10790 | mpt | W0 | 200 B |

GENERAL PARAME TERS CONCERNING SUBSTANCES UNDESIRARLE IN EXCESSIVE AMOUNTS

& N0 Parmemrter Tout methad | Msntt | Umi | Wequivemest Peemdible | imis
| !  (Acceptable | in sbsence of
e Lty
. : Ca)_ 1§ 3123 (P- 40} 136 | oaml) | 73 =0
2 T Chondeimcl) |5 MasPoi2) | 184 mgl | 180 oo |
N T R YL ma? ) o
Fl B tion e e |Irf.mﬂ Y = T [ - J
I NN L L Lk s T ST CoRNE T L P = = L e - |
5| Sulphate (s B0 WS-l 19 | mgd [ BN n
. jlf;ﬂﬂilﬂﬁ_mmﬂl 1L mgl | MO L
7| Total hardness (as Co00) | IS MRS (P-23) | 7095 | mg | 200 e




IFESTEERTIFHOATE

Parampters nof coves B IRANA 30T

AT r——— Tt el | Buct | Uhll | Cipomant | Demdethy faa |
I Acerpinhle in ahsenee of

— o o Limit} alterndle souree

| COD(a0Z) | APHASZOB | ADL | mph | - .

: Dissive Onygen | 15-3025P-38) | 44 | mgfl | -

i Tewtnl Sspended Sohd | IS UWITHP- 1 T B me/l - _ |

1| Coteen iy Zot TEMCMR G ] WAN 0w, i .

5 Sodum {23 Na) S M2uP4S) | 92 mgl = -

B Potmsum (a8 K) S-3025(P45) | 16 .@ :

S ] W00 | 8 | U 2 !

8 | PhoahwnimP) | RIOSPAN | <008 | mgd | - e

9 | BOD(t2TC IDgs) | HIMNP4) | BDL | gl H ]

1 mﬂumm-m“riﬂmhuudm-mﬁﬂtmpmmm inkid [
the above tefts only

2. Rosponsibiloy of the Laksratory is Hrmuind §0 the mvoiced mmount only.

1 This test repont =il pet be seneewied ngun sthey whollhy o m per withosd prior writie pernumeenn of fhe
ethorstary

¢ T spent alllngt B0 ol T A Pl e e
5 The ten ssnples wadl e ol pifer o wiskn th date of s of bes Tepor, wdess anall | Iy e
CliomeT . T .13‘-;
g e ]
- o
f pa A8
B, Sager =
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TEST CERTVIFICATE

quﬂyu | Report Code , Dacoflswe |
GROUNSWATER | T pReLnee !

ISSUED TO: Hh.ﬁrnr{‘mmﬂu Limited SF-01, mm Secror—48, Sohna
Road, Gurgson ~ 1220001 (Haryana)

BAMPIINE & ANALVIEE DATA

----- ™ ko il

P.'-'.'.‘-_'I-':-"": Erbmematal “;.‘.;".;".'" P s ..-1.-_.-.-..- e e
of Bundelkhand Fxpressway Puckage -1V from Baroh
Kharka (Dhat-Hamupur) o Ssalsbad {Disi-lalaon)
Package- km 1494000 1o km 20004000) 10 the staie of

= |

Untar Pradesh on EPC hasis
Saremie recevved on s DA
Sainjaie Drawn By C e Wiy Sk e & s Lk v Sans
Sample Quanlity 201
Analysis Duration © 04062020 TO OB/D6/2020
Sample Description - Ground Water (Bore well)
Sample Locatwon . Mohana camp, Ch, A2+500
AMICROBIGLOGICAL REGUIRENMENT
e e e
8, Mo Farsmeiey Tewi Wriivmd Frsulis Hegubeed & per 15
i W
Firsrcit! £ oslb e - 1462 g bt | fi
- Tra I‘|I"| Piilen waem II:I'-H; '-\.“ s mmn 1 e
i F P "'"-"'" ¥ | b = — L | e T o P B L0
(RGCANOLEPTIC & PHYSICAL PARAMETERS
5 NOL  Parameter Test method E Hessh i Umit  Mequirement  Permissible Limit
| I { (Acoeptable | o sheence of |
oI i TEEEEn ] ih 1 %q: =
£ | o e s 109 | et | VoW | g | | w0
CFNERAL PARAMETERS COSCERNISNG SURBSTANES UNDESIRARLE 1% EXUCFSSIVE AMOH'NTS
ERTTN Parsmeter " Vesimwthod | Mesult | Umit | Requirement |Permmissible Limit |
| | | | i Arveptuble im abwner of |
' i =il Limif) | altwriate sourry |
. Calcum (as Ca) 18 WK3 {P- &) ia4 L 13 20
1 Chiorde (s C1) IS Wi P-32) | IT8 gyl 254 i
T3 e (Mg | 024 (Pd0 |91 30 i
1 _ Mitraie [ NO) SNSRI 1360 | wmgl L 0 & | Mo Rparation |
I | Sdtmefmioy (moSFoon| I8 | mgl 0 00 i
0 : ill--|l||.| |.|--|...i-|\..'l.l|,f e ;l;l:_:;r-- :_-!-l i T | g ::il i mAn
Lwed | 200 | 600 |

| Tosl hurdness (as Cal'{hy) | 15 2024 (P-23) | 63




TEST CFRYTIVIKATE

e e Tl L LU L LB UL

l"“,"-:.ﬂ.!r.]‘-_;.._- |_"'11‘"=___u . '; [ : Pt ':n..--._ailhl-“.| o L"—!L:
i 1 Accepinkie | i abseride |
L o = e -] alternate sirie
| “COD(mO8) | APiA-SI208 | BDL | mgl | - I T 1
2 Dissalve Okygen IS-3025(P-38) 42 mgl | - i< .
3 1 Toml Suspended Sabl [S=302%F-170 | BDL i - . |
o T Pt e 70 | B8 WARED A4 | AERE A | R 1 !
L | eeeamwrmee P e o e N ik e o - L I
TS [ SodumimNa) | 153025(045) [ ol | - =
6 | PomssumimsK) | ISI25(P4s)| 18 '%L - : ]
7 | Tempeatwre | IS-3025(P.9) B | G TN ) S {
R Phosphate im Py SAmsPA | D05 | mgl | T , - ,
9 | BODITCI Dy jdoesr )| BDL | =gl | : ;
o llil-H

I The results grven sbove are relaed 1o The emed sample, 8 recervod & menlioned parameiers The customer stked for

the nhove tests only.

2 Respsmibiduy of the Labovaion i Eigrited bio tha v ced smoomm onds

3 Thic tosl eeoort will mol be monecsind aumam miber whalhy or m part

Lo diir Y

& Thas lest report will pol be wsed for
5 The tesi saroples will be dvsposed off

Cusligner.

ofoia L

CHECKED'BY

any publiels legal purposs
afier fwn weeks from the doie of (s of 1251 repor!, uniss Wl

withoul pror writien nermesian of the




TEST CFRTIFIOCATE

" lestReportof | Report Code Lbe of lssue -~
CROUTD WATER | hans=n s T e !

TR | SiE T R

1SSUED TO: M/s. Gawsr Constraction Limited SF-01, JMD Galleria, Sector48, Sohaa
Road, Gurgaon — 122001(Haryana)

AEFLING i ARALXSS §

Project Name Envrenmental Montoring for the project Development
of Bundelkhand Expressway Package IV from Barol
Kharks (Dist-Hamarpur) w  Saalabad (Dist-Jaksun)
{Package- km 149000 to km 20004000} in the sate of

Uit Prasdesds vii EPNC s

:'mrt'l:l“l!rﬁ:ﬁﬂm o S R T LX)

Sample Drawn By . Mr. Vijay Sharma & Mr Udayveer Simgh
Sample Caantity 201t

Analysis Duration o D4062020 TO 0806/2020

Sample Descriplion ¢ Ciroaund Waler (Bore well)

Sawanle U noshinn ¢ Baed Villams Ch 554080

i HESULTS
&, N | Farameter Taich TotMeibod | Ressis | Heauired s per 15- |
e [ ! S S
i Fasenatd £ iiin [ [5-3622 . Abgat | ]
2 Vol Colform | I5-1622 | Abseri | 10 Max i

|8, ML | Farameirr | Testmethod | Hessht | Unil | Kequircmes| | Permbssibde Limii |
! ! | [Aprepinble | b5 gharnee of |
| ] 3 Limit) | sternste soares
x| pH vaha 15-3025P-| 1} 752 - 6585 .
2 | Totdl dasolve solid | TDS) | 15-3025F-146) 113 mgl | S} 2000 !

& WL Faranretes st method Hemuit Umt  Bequirement | Permissibie Limit

|l,.||..nu|uh' in abseace off |

Limit) | sltermate sowree

1. Calciam (o Ca) I8 MO23 (- 400 |44 gl 75 20 |

R L hiprace [ Ll |15 s X ey | gt | ) | T

| 2% ] Magnesium (a8 Mgl | 15 3025 {P-46) L] i mgfl | k1] | 1K |
L 4 | Misote lag ML) |5 MAS(P-34y | 136 mp'l | 45 No Belmomen

] Sulphate (s 50,) IS 5025 (- 24) 197 gl | poi1] B0 :‘

L. s Ca 15 Jop3(p-23) | 68 mpl | 200 G
7| Vot hardness {ss CaC0y) |15 W2S{P-23) | Toito | wyl | 200 N

Farameters not cover IS jusuo-2ui




5.N0) |

; e R ,_;L!.i!!l_' 1
T CObjmon _ [AmaAsm| @oL [wet | - | -
T2 | Dussolve Oygen | I5-3U25(P-38) i gl | - | - =k
3| TowlSumendedSoiid | IS3025(P-17) | BDL | el | - | S
1 Conductivity 25 ¢ | -3000P-idy | 171262 | pSom | . : A

“ ]
L Soshinm (a5 Maj i IS-3u2S{P-45) | a5 |

gl -
6 | otssomimK) L (S02ND43) 32 1 %’! h
| Temperature 15-302P-%) 3o ot il
8 | Phosphate (as F) BouENPIl)| <005 | wmgd | - |
"9 | BOD@MITC)Days) |ISpeP-) | BDL | e | - ]
.

I Thiz resiills g shove e nelabed Lo (e tastennd somuple. 2 oo e & Aeenivoned paramsters. The Gslomer shed Lo
y -ﬁm':‘ 5 omused 10 the invoiced amaust oaly

2 Hespomgbliy of the Lshorstory 1 ia 3 .

1 Thin deul report sl Aol be pesermed gamn wither whidby or in par, without prioe withen permeion of the
Ll e oy
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Soil Quality Monitoring Report



TestReportof | Report Code | Date of lssue =
Soli Qualily ! OR/UG2020 -

1550 ED TO: Mis, Gawar Constrsction Limited SF-i1, JMD Galieria, Sector-45. Sohna
Road, Gurgaon - 1 22001 (Haryana)

SAMPLING & ANALYSIS DATA

Prowect Name Ernvironemental  Monigonme for the Brooct
Devclupnd of Bundelbband Dapomoway Package -
IV from Basols Kharks {Disi-Hamwrpur) to Saslshad
{Dhsi-Jalamm ) (Package- kem 1494000 10 km 2000H000)
in Uhe st of Litor Prodesh on EPC hasis

Surple Diawn op - ORAG2020
Samnle Drawn By . Mr. Udavveer Sinih
Serpric toverviad o . O 2020
Sample Cuantity 1 kg
Analvsts Duration © (4062020 TO 08062020
I aemtiom Uil Village Ch 74 +500
AN | PARAMETERTS I TisT | RESULTS | ONIT |
HC— i S e I ——

I | pH {1 2sempension) 1§ 2720 Part-26) 106 [ - I
T2 | Ebecinesl Conductivity 8125 © 1514767 Gk [ ullem |
. Y A |
._~_.__==-.!zu£u.fﬂ.|_ | STPGOIL s 2 | oplg |

A Jl'hrlnlll# A | 152720 Part-27) 14 0| bvmms |

L LET J=—xa 'r 1;_':;'11'141‘_ - [ [% b o)

Fomm— rs':m“ n“ i m! | i |
Tenture E STPSOIL 0 (M by masg) |
Texture o = Sauly Clay - ,I

] I W ter holdimg capacit STRSEML msa (™ by wmem] I
| 3| Avadlals Dotnebim (as B __ETrson b I,

Fl rq-—m- i B A i l-.;I:.l] Ay :
|10, | Sofium Suiphate (s N804 __STwson. | Wl | melky |
L 12 | Awsilebls Nurogen STPSOIL 2000 | eghy |
" T13 | Asailable Phosphorss (R0 STR/SOIL 60 | iy |

14| Fulk Density STR/SOIL 1368 | gl |

i% | infilkrtion Kot | STHSOIL 20 { st
T T Mdabwe = T drempnr | TR L T
L7 Sulpiaies (s 504) 3 [ Sieson | i3 [ mghy |
Nowcx;
| Thee ressmits grvem abones e related 1 the tesiod sumple. 35 recoved & mentioned paenmeien. The asstomsr ssked for the above
s il

1 Pasricrui b b of v | sbwemiery m st i P snvniced sssie ol

1 Thig s ronor wedl s b sonersed agen mikcr whally o 0onan woribama prioe wodllch Beinissnn of the ldbsralan
l‘ﬂmnrwntmnnutmhmm

L The test wamgles will be disposed off afer Tac wedks fsm the daie of  imwac of 1est report, wnless antil specificd by the




ITEsT CERTIFICATE

[ TestReportof | Report Code ™ Daie of Issue 1
~ Sl Quality l SHHLIG-0T i GA/0/ 210 |

ISSUED T0: Mix Guwar Consiruction 1imited SE-i1, JMD Galleria, Sector-45, Solina

Road, Gurgaon 122001 (Haryana)

SAMPLING & ANALYSES DATA
Prvect ame Envwonmental Mondonna fof the prorect Developaien|
of Dusdelihand Daprossway Pakage -TV Gom Daol
Kharks (Dhsi-Hamwrpur) w0 Sealabad  (Disi-Julmn)
{Package- kn 149+000 to km 2000+000) in the stte off
Utar Pradesh on EPC basis
Sanple Drawn on O3 2030
Sample Drawn By Mr. Udayveer Simgh
Swnpie veonved oo b T LI
sample Duanity 1 kg
Analveis Duration /DG 2020 TO DR
| ochion © Mohana camp Ch. 32+500
| &Nu. | PARAMETERTS [~ Test | RESULTE | LNIT |
O N MEIHUY | =il b -
[ 1 el {1 smpenson) 18 2720Pwr 26 T.H .
3 | ecicd Condachvin & 9C miamT (=] uliem |
| (Fmmpenmion ) oI e
b Caboymn Suiphate (e Cas0M) | _STPSOR. | ime 1 muhg
d | Urgame Misiier | 1S 2T Part-22) | i 51 | by |
3 T L eremoal 2 L .
sy | _Stesol | 0 270 | by massi
| Texiam Buly = STr/SOHL P ([%a by rmass
T | Waker CRpEEIT 1, i S
E +"""E"1'1H"rm'ﬁt"q i 1= STRASOIL i = X (i i
B | Py & g wirdow 338 .4 Ceiepmes
b l Sodiumn Sulphse (as Na S04 | STHSOIL | 403
! labis Ntz sTPMON. | 361 ]
13| Avmighle Phosphons (P10, | STPSOIL e - & '
14| Bull Density STP/SONL. 1378 gmi |
1!-___: infiiirmivn Hoke STRSOIL = A e
Ve | Mt 3 hE_H_ T T b e o i A |
&7 | Buiphaes 1as S04) | Sresos. | a3 |  wglhy |
MNufes;
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Road, Gurgson - 122001 (Haryana)
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(Package- km 1494000 o km J000+000) i the swate of
Uniar Prgesh on EPC bases
Sample Drawn on 3 G200
samble Drawn By M. Lldmvveer Singh
Sauipic 1ove ved i T 2020
Sample Cruantity 1 kg
Anatysis Duration 04062020 TO O8O0 2020
1 neation *  Pasm Village Ch. 551050
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- | mElMA | N
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~J= Intercontinental Consultant @
T ¢ ercontinental Consultants

and Technocrats Pvt, Ltd. (- i et
[CT: B4T:APM: L0)9 06™ April 2023

To

Addl. Chief Executive Officer, UPEIDA,

C-13, 2 Floor, Paryaten Bhawsan, Vipin Khand,

Gomti Nagar, Lucknow— 226010 (U, P.); beupeidg@iemail.com

Sub: Consultancy Services for acting as Authority’s Engineer “For Supervision of Package- [V to
F{Lﬂ{tgﬂr ¥1 of Bundelkhand Expressway™ From Baroli Kharka Dist Hamirpur to Kudrail,
District Etawah (Ch. 149 + 000 to Ch. 295+280) in the State of Uttar Pradesh on FPC Basis- To
provide information regarding Bundelkhand Expressway project under RTI Act, 2005

Ref.: Your letter no. 04280/UPEIDAZD 161 1/Tech, dated: 31.03.2023
Dear Sir,

This is with reference to your letter cited for providing the information regarding Bundelkhand
F,:pmfswy project under RTT Act, 2005 and RTI rules, 2015. We have gone through the five poinis
stated in RTT dated 05.05.2022 by Mr Arun Tiwar and the following is reporied:

Point No. 1: No advance payment has been made to M/s Gawar Construction Limited
(Package- 4 & 5). Advance payment as per the provision of contract clause no. 10.2 of
Volume-I of EPC Agreement was made to M/ Dilip Buildeon for Rs 136,20,60,000.00 (10 %
of Confract Price) for mobilization advance and Rs. 15,24,25,955.00 for scquisition of
equipment’s. The advance along with interest was recovered as per contract provisions and was
totally recovered in Jan, 2022,

Point Ne. 2: This effice is not having eny record of complaints registered by Mr. Arun Tiwari
an or before 05052022, The only complaint received it vide UPEIDA lelier no,
JOQUPEIDAZUV1B19/Tech, dated: 24.08.2022 and which was responded by our letter no.
ICT/UPEIDA/BLKDVEW/TL/3810, dated: 13.09,2022 (Copies enclosed).

Point No.3: It is informed that no substandard work has been done in construction of
Bundelkhand Expressway as claimed by the applicant, All the works has been execated as per
contract specifications end IRC Guidelines under strict supervision of Authority, Authority
Engineer and ETA Officiale. Sommary of tegt recults of vasious Borrow Areas and sample tesi
report are enclosed herewith.

Point No. 4: The details of vanous Borrow Areas falling under District- Hamirpur and Jalsun
are enclosed herewith along with the mining permissions.

Point No. 5; All the works in the construction of Bundelkhand Expressway have been carried
out as per the Contract Specifications and IRC Guidelines under strict supervision of Authority,
Authorty Engineer and ETA Officials, sample reports are enclosed for your ready

reference,
Page 1 of 2
Ioncvative, Creative & Technolojically Sustainable inlvasSSCINN SORSONS
O™ ¢ UTaRsapL LR TPTCOYES1E
Corporats Dffce Tsepnons ; Flin ! Email WaBbaite ©
&8, Green Pk, +1-11-40853000 +03-11-FEES5I52 businesa@ictonbne com  hitp ! weser icbomdine com
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S
ICH;E: Intercontinental Consultants @

I_]_,u_m and Technocrats Pvt. Lid. Afiliate
In cont. to letter no. ICT-847-APM: 2ol a* April 2023

Fmﬁ;rﬂmrinﬁ:rmuﬁnnasmqwtcdhyhlr.ﬁmnﬁwaﬁwduRﬂActzms can be provided after
payment of additional fee as per the RTT rules as because the information sought inclede huge quantity
of records (Crores in numbers).

The applicant maybe asked to make necessary payment to UPEIDA for seeking additional information
under RTI Act 2005, .

Thanking you,

Yours truly,
For Intercontinental Consultants & Technoerats Pvi, Lwd

yl_

(A - Misra)
Authority’s Engineer
Bnel.: As above
Copy to: ,
1. Chief Gmwf Manager, UPEIDA, Paryatan Bhawan, Vipin Khand, Gomti Nagar, Lucknow-
226010 (U. P.); upeida?@email com
2. Chief Engineer, UPEIDA, Paryatan Bhawan, Vipin Khand, Gomti Magar, Lucknow— 226010
(U. P.J; upes 1 .

3. Team Leader, 3785, Ram Nagar, Near Chaudhary Charan Singh Inter College Orai, District
Jalaun, Uttar Pradesh — 285001 tL.omigmictonline com

4. Executive Engineer, PLU, IV, Bundelkhand Expressway UPEIDA, Kaunch Road, Jalaun
Bypass, Orai - 285001 upeida.orgid 1

5. General Manager, P.LU. V, Bundelkhand Expressway UPEIDA, Kaunch Road, Jalaun
Bypass, Orai — 285001 upeidapiud iLcom

6. Executive Engineer, PLU. VI, Bundelkhand Exprossway UPEIDA, 82, Friends Colony,
Etawah iU il

7. M. S. S. Puwar, Authorized Signatory,GCL, SF-01, JMD Galleria, Sector-48, Sohna Rosd,
Gurugram-122001 '

8. Project Incharge, M/s Dilip Buildcon Limited, Near Pakks Taal, Tehsil- Takha, Etawah, Ulter
Prasdesh-20624, 1 cehshukla I

Page 2 of 2
=P Innovative, Creative & Technologically Sustainable Infrastructure Solutions
O - UTARDSDL IS TON2ES 13
i L] Carperate Gthios Tebephone ; Fix: Ernail ; Wabsine -
DNVEL o A8, Srean Fark, #41-11-40853000 +01.11. 36855 37 business@ictonlion.com  hittpywww.icioati.com

& Mew Dol 110016 NTEs
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_ Intercontinental Consdédts ——

L

Consultancy Services of Authority's Enginear for Supervision of ‘Bundelkhand Expressway Project’

(Package IV to Package V1) in the state of Uttar Pradash on EPC basis

ICT/UPEIDA/BLED/EW/TL! 955 Date: 15,10.2022

To,

Dr. Mohammad Sikandar,

Senior Manager (Environment)
Bundelkhand Expressway Project,
UPEIDA, Gomti Nagar, Lucknow,

Sub:- Consultancy Services for acting as Authority’s Engineer “For Supervision of Package-
IV 10 Package- VI of Bundelkhand Expressway™ From Baroli Kharka Dist. Hamirpur
to Kudrail, District Etawah (Ch. 149 + 000 to Ch. 295+280) in the State of Uttar
Pradesh on EPC Basis- Information under of Right to Information Act 2005, -reg,

Ref:- UPEIDA letter no. 5205/1045/EnvfUPEIDA, dated- 06.10.2022
Diear Sir,

With reference to above cited subject please find attached copies of mining permissions
obtained for extraction of soil from various borrow areas in package-4 (Ch. 149 + 000 to Ch.
200+000), against Information asked under of Right to Information Act 2005, by
Mr. Arun Tiwari, S/o Late Shyam Tiwari, Village- Narcha, post Nunsai, district Jalaun, UP
Pin-285001, dared 22-09-2022.

Attached mining permissions are with respeet o point no-3 of above RTL As far as point
number 4 is concerned the mining permission was accorded as per IRC specification which
restricts the excavation work up to 2 meter depth from ground level, Accordingly, all the
bormow areas have been operated.

Further, it is advised that the above details should only be provided after receiving the
payment of the expenses of photocopy for the desired details by the applicant.

Tharking you end assuring you of our best services all the times,

Yours truly,
For Intercontinental Consultants & Technocrats Pyl Lid

N ar re)
Team Leader

Encl: Copy of mining permission obtained in Pkg-4, total 234number of pages

Copy to:-
1. The Chief General Manager, UPEIDA, Lucknow
2. Public Information Officer, UPEIDA, Locknow,
3. The Authority’s Engineer, ICT Pvi. Lid. New Delhi.
4. The Executive Engineer, UPEIDA, P1U-4. Oraj,
;“‘"l}mn . " lnnovative, Craative & Technologically Sustalnabiu infrestructune Sodwtions
4 ‘i CIN - Ur4eatdL 198TPTOOM09 13 Toawn Leader Offiee
i ﬁ Rega, Office : A5, Grasn Pask New Deiti- 110 018, (NDUA o Mr. Awmingra Kumnar O
L il v Tal: R1-T1-A088I000 Fax +00-11-90065383 3785, fam Magar, MNear Chawsihary Charan Singh
B o T Erll certmbaisionlion o witer Coflge, Orai, Disinet ”
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GAWAR CONSTRUCTION LIMITED
SF-01, JMD Galleria,

Sector48, Sohna Road,

Gurgaon - 122004 [Haryana)

Ph.. (0124) 4854000

Fax (0124) 485400102

¥veb. www.gawar o

E-mail: gcl @gawar.in

i

GCl/Bundelkhand/F-509/AE/FY2022-23/22 |4~ Date: 25.08.2022

To,

The Team Leader

Intercontinental Consultant and Technocrats Pvt. Ltd.
Bundelkhand Expressway Project PKG-IV

Orai, (Uttar Pradesh)

Sub: Development of Bundelkhand Expressway (Package-IV) From Baroli Kharig (Dist,
Hamirpur] to Saalabad (Dist. Jalaun) (Km 149:000 to Km 200+000] in the State of Uttar
Pradesh on EPC Basis. PIL by Mr. Arun Tiwari,

Ref: 1. PIU-04 Letter No. 1041 f UPEIDA/PIU-04/TECH/22-23, dated 22.0B.2022.
Z.¥Your Letter No, ICT/ UPEIDA/ BLKD/ EW/TL/3727, dated 24.08.2022

Dear Sir,

With reference to the above cited subject, we would like to inform you that no substandard
works has been done as claimed by petitioner and all the wark has been executed under the
supervision of the Authority, Authority’s Engineer's, PIU's & ETA Officials as per the
specifications and IRC guidelines. Further, proper verified and duly signed documentation has
been submitted after completion of each work by following all the necessary steps and
procedure of execution of works and tests. As the petitioner claims that the contractor hag
damaged the link road, In this regard we would Llike to say that the above said link road was in
hetween the alignment of the exp ressway and the link road that the petitioner is talking about
was passing over hy the Bundellthand Expressway | so it was pertinent that road had to be
removed and a new service road (7m wide) was constructed and we trisd 1o explain the same
thing to the petitioner but he was neither agree nor trying to understand the fact, In
continuation, we would also lile to state that the petitioner was continuously creating hurdles
in the construction of the expressway and was blackmailing the officials and earth waork
contractars working in the expressway and same has heen reported to the UPEIDA officials
also by the EPC contractor. As, this project expressway was always on top priority and
prestigious project for Uttar Pradesh Government, we have registered a FIR along with
UPEIDA PIU Officials against petitioner to continue the work of expressway without any
hurdles so we can complete the expressway in stipulated time frame, The case is still open at
district coust and we are also perusing the court for the regular statements regarding the
-above said matter. A copy of the FIR is hereby artached for vour ready reference.

This is for your information, record and further REcessary action please. Thanking you and
assuring our best professional services always

Sétieral Manager, UPEIDA, Lucknow
Z,‘The Authority Engineer, ICT Pvt Ltd, New Delhi
3. The Executive Engineer, UPIEDA, PIL -4

—A._The Resident Enginesr PKG 4, ICT Put_|td
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Ta,
The Team Leader
Interenntinenta] Consultant and Technoerits Py, 1ad

Bundelkhand Expressway Project PKG-]
Oral, (Uttar Pradesh) ’

Sub: Development of Bundelkhand Expressway
Hamirpur) 1o Saalabad (Dist. Jalaun) (Km 149000
o EPC Basis, Reg: To provide information re
vider BT Act, 2005,

Ref:
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GAWAR CONSTRUCTION LIMITED
SF-01, JMD Galleria,

Sector-48, Sohna Road,

Gurgaon - 122001 (Haryana)

Ph.: (0124) 4854000

Fax: (0124} 4854001/02

Wel. www gawar.in

E-mall: gel@gawar.in

Date: 04.04.2023

{Package-1¥V) From Baroli Kharka {Dist.
to Km 200+000) in the State of Uttar Pradesh
garding Bundelkhand Expressway Project

I. Your Letter No. ICT/UPEIDA/BLKD/EW/TL/4682, dated 03.04.2023

2. PIO officer UPEIDA Letter No, 926T/UPEIDA

21/28-438, dated 23.03,2023

3. ACEO, UPEIDA Letter No, 9480/UPEIDAZO/16] 1/ Tech., dated 31.03.2023
4. Our Letter No. GCL/Bundelkhand/F-S09/ A E/F Y2022-23/2348, dated 14.10.2022

Pai Sir,

With reference to the above cited subject, we would like to draw vour kind attention towards letier
ho. (4) where EPC contractor has produced information related to the soil wilized, mining
permissions from concerned department and summary of eorrespondences as demanded under RTI
Aet 2005 by mr, Arun Tiwari,

However, the 5 paints infomation us requestad in RTT and degived by vou vida lottor no. 1) g

hereby undermentioned:

i

| &N, | Information Regquested i Contractor Reply
o ma g CEHd A | TER SEERE o A IS wEEiad &
T R &l el ufdl @1 | fAefor & uepipa @ Wl Tsae YA
ol T umE A 18.02.2022 7@ | A6 R dy
Rt g Ol e @ T o
| TR TS T

]

| Jogs
| Prefor & waifte & v Rremgi ™
O gR1 @ TR oo, s,

o TR & gw diaEE

@dargl. ew. Fdw & ot e | geaE vl WHE s Sud wrtEy d wa
| Wi WEH #1 w0 B 81 fewd smvie-g o 13
; Lapes) r::wupam,aamwewnfﬂ1|n_l_ﬂ=rm |

i oo el & Rl 93 F ePc
contractor 5 U3 8 GCL/Bundelkhand/F-

S09AE/FY2022-23/2255 § TER # fgam

UPEIDA TTafem =1 g feanaf
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Now, if any further information requested by Mr. Arun Tiwari under RT1 Act 2005 that will he
provided afier payment of additional fee as per RTI rules because the information sought includes

huge quantity of records,

"‘;ll.

we would ltke to stale that iF applicant moke necessary pavment o the Umar Pradesh

lxpressways Industrial Development Authority (UPEIDA) and seek their permission for additional

information under the RT1 Act

This 15 for your information, record and further necessary action please, Thanking veu and assuring

best of our services at all times.

With regards

For Gawar

Authorized hlgl;lﬂ"t[l-'l"\'—'" j
Ene: As Above -
Copy to:

. The {‘hltfli-mr.-rul Manager. UPEIDA, Lucknow

The Chief Engincer, UPEIDA, Lucknow

The Authority Engineer, ICT Pvit Lid, New Delhi

The Executive Engineer, UFIEDA, PIU -4, Orai. U.P.
The Resident Engineer, ICT Pvi. Lid., Orai, U.P.
Gawar Construction Limited, H.O., Gurgaon, Harvana.

A
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380 GAWAR CONSTRUCTION LIMITED
SF{1, JMD Galleria,

Sector-48, Sohna Road,

Gurgaon - 122001 {Haryana)

Ph. (0124} 4854000

Fax (0124) 4854001102

Web. www, gawar.in

E-mail: gel@gawar.in

GCL/Bundelkhand/F-509/AE/FY2022-23/9 348 Date: 14.10.2022

To,

The Team Leader

Intercontinental Consultant and Technocrats Pyt Led.
Bundelkhand Expressway Project PKG-1V

Orai, (Uttar Pradesh)

Sub: Development of Bundelkhand Expressway (Package-IV) From Baroli Kharka (Dist
Hamirpur) to Saalabad (Dist. Jalaun) (Km 149+000 to Km £200+000) in the State of Uttar
Pradesh on EPC Basis. Reg: To Provide desired detalls under the Act of Right to
Information Z005.

Ref:
i. UPEIDA's Letter NO. 5205/1045/Env./UPEIDA, dated 06,10,2022
Z. Your Letter No. ICT/UPEIDA/BLKD/EW/TL/3933, dated 10.10.2027

Dear Sir,

With reference to above cited subject, we are herewith attachin & the details of soil required in
our project as Annexure-1 and the mining permission details of soil utilized are attached as
Annexure-Z. Further, we would also like to mention that soil has been excavated only to the
standard approved depth. All the borrow area corresponding letter su mmary is also attached
herewith as Annexure-3 for your ready reference.

This is for your information, record and further necessary action please. Thanking you and
assuring best of our services at all times.

1. The Executive Engineer, UPIEDA, PIU -4, Orai., U.P.
2. The Resident Engineer, ICT Pvt. Ltd,, Orai, U.P.
3. Gawar Construction Limited, H.Q., Gurgaon, Haryana.
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Consuftancy Services of Authority’'s Engineer for Supervision of ‘Bundeikhand Expressway Project’

{Package iV to Package Vi) In the stale of Ultar Pradesh on EPC basis

g

s
' DNVEL

ICTAUPEIDA/BLKD/EW/TLY 2910 Date: 13.09.2022

Ta,

The Chief Creneral Manager,

Uttar Pradesh Expressways.

Indusmrial Development Authority,

C-13, Second Floor, Paryatan Bhawan,

Vipin Khand, Gomti Nagar, Lucknow — 226010

Email- be.upeidaiz gmail.com

Sub:- Consultancy Services for acting as Autharity’s Engincer “For Supervision of Package- IV
of Bundelkhand Expressway™ From Barolikharka Dist. Hamirpur to Saalabad Disg. Jalaan
Ch. 149+000 1o 200+, in the State of Uttar Pradesh on EPC Basis- PIL by Mr. Arun

Kumar Tiwari.- Reg.

Ref:-  Your letter no. 309 UPEID A0/ 819/ Tech, dated-24.08.2022

Dhear Sir,

This is with reference to your leter cited regarding the letter dated 03.08.2022 from Mr. Arun
Kumar Tiwari. In this regard our observations are as under;-

1. Itis informed that no substandard work has been done in the construction of Bundelkhand
Expressway Project as claimed by the petidoner. All the works have been executed using
materials confinming to the requirements of the specificanons and IRC guidelines. The
works has been carried out at site under strict supervision of Authority, Authonity’s
Engineer and ETA officials and no compromise has been done with the quality of the
works, The soil used in the construction of the Embankment/Subgrade works has been
tharoughly checked from the samples collected from the borrow area and the material
confirming 1o the required specifications has been used in the permanent works, As such the
petitioner claim for use of black coton seil is baseless and incarrect.

2. Mo overloaded wucks have moved over the Gram Marchha road as claimed by the
petitioner. The PWD roads used by the Construction Equipment’s of the EPC Coutractor
have been successfully repaired as per the Joint Inspection report carvied out with the FWD

Deparoment.

3. As informed by the EPC Contmactor vide letter GCL/Bundelkhand/F-509/AE/20022-
2372214 dated 25.08.2022, the petitioner was continuously creating hurdles in the
construction of the Expressway works and wes blackmailing the officials and sub-
Contractors working in the Expressway, The EPC has registered a FIR along with UPEIDA
PIU Officials against petitioner to continue the work of Expressway without any hurdles so
as to complete the Expressway works within stipulated time frame. The case is still. open at
district court. A copy of the FIR is hereby attached for your ready reference.

Tol: +51-11-40883000 Fax -+81-11-26855053 am_ﬂmn H-H;l-l‘-l‘ill G‘Hu-llllj' Ciharan Singh

Contd....2
¥ 'w"ﬁ.‘_ Innovative, Creative & Technologieslly Sustainable Infrastruciure Solutions o
M - TR 5R0L T PTCU2EE 3 Team Laader Ofifce: 1
Rogd, Office 1 A-5. Gaesd Parc, Naw Dsiin-110 018, 1N, o i, Awrandira Kumar Cna -
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U tl and Technocrats Pvt. g? 215

Consultancy Services of Authority's Engineer for Supervision of ‘Bundeikhand Expressway Froject’
(Package IV to Package Vi) in the siate of Utar Pradesh on EPC basis

£, %

Thanking you and assuring you of our best services all the times.

Yours truly,

For Intercontinental Consultants & Technocrats Pvt Lid

(&3

eam Leader

Encl:- Comractors letter and FIR copy.

Copy bo:-

.
2
3.
4

5.

The Chief Executive Officer, UPEIDA, Lucknow.

. The Chief Engineer, UPEIDA, Lucknow,

The Authority Engineer, 1CT Pvit. Lid. New Delhi.

. Execuuve Engineer, PIU-4, Orai — in response w your letter no. 1054 daied

30/08/2022.
Authorized Signatory, Pkg-4, Gawar Construction Lid,

o ATy
& : ﬂxb immovative, Craative & Techaologically Susialnable infrestrociure Soliitions

&

% GiN - UTSEe98DL TaaTFTCOR6E1 3
£ Regd Ofica : 4B, Graan Park. Baw Dathi- 110016, INDIA
JTHS, Ram Magar, Nesr Chaudhary Chacan Singh

Taam Leader Office;
i e Avnindes Kumas Ofve

DiMW=EL
A0 Tl +81-11 20863000 Fand -+41-41 - 2555050



3 83 GAWAR CONSTRUCT ITED
- SF-01, leria,
Sector-48, Sohra Road,

/i" Gurgaon - 122001 {Haryana)
Ph (0124) 4854000

GAWAR Fax: (0124} 485400102

Weh: www ganwar in
E-mail; geldpawar.in
-~
L ampman

GCL/Bundelkhand/F-509/AE ;ﬁ'zuzz-za,r'z' 355 Date: 13.09.2022

T,

The Team Leader

intercontinental Consultant and Technocrats Pvt Lud.
Bundelkhand Expressway Project PEKG-V

Orai, (Uttar Pradesh)

Sub: Development of Bundelkhand Expressway (Package-IV) From Baroli Kharka (Dist.
Hamirpur] to Saalabad (Dist. Jalaun) (Km 149+000 to Km 200+000) in the State of Uttar
Pradesh on EPC Basis. PIL by Mr. Arun Tiwari.

Ref:
1. Your Letter No. ICT /UPEIDA/BLKD/EW/TL/3761, dated 30.08.2022
2. Your E-Mail on dated 26.08.2022 @ 04:48 PM
3. Our Letter No. GCL/Bundelkhand /F-509 /AE /FYZ2022- -23 /2214 dated 25.08. 1012
4. Your Letter No. ICT/UPEIDA/BLKD/EW/TL/3737, dated 24.08.2022 o
5. PIU-04 Letter No. 1041 /UPEIDA/PIU-04/TECH/22-23, dated 22.08.2022

Dear Sir,

With reference to the above cited subject, we would like to inform you that no substandard
works has been done as clalmed by petitioner and all the work has been executed under the
supervision of the Authority, Authority’s Engineer's, PIU's & ETA Officlals as per the
specifications and TRC guidelines. Further, proper verified and duly signed documentation has
been submitted after completion of each work by following all the necessary steps and
procedure of execution of works and tests. As the petitioner claims that the contractor has
damaged the link road, in this regard we waould like to say that the above said link road was in
between the alignment of the expressway and the link road that the petitioner is talking about
wais passing over by the Bundelkhand Expressway , so it was pertinent that road had to be
removed and a new service road [7m wide) was constructed and we tried to explain the same
thing to the petitioner but he was neither agree nor trying to understand the fact. In
continuation, we would also [ike to state that the petitioner was continuously creating hurdles
in the construction of the expressway and was blackmailing the officials and earth work
contractors working in the expressway and same has been reported to the UPEIDA officials
alza by the EPC contractor. As, this project expressway was always on top priority and
prestigious project for Uttar Pradesh Government, we have registered a FIR along with
UPEIDA PIU Officials against petitioner to continue the work of expressway without any
hurdles so we can complete the expressway in stipulated time frame. The case Is still open at
district court and we are alse perusing the court for the regular statements regarding the
above said matter. A copy of the FIR is hereby attached for your réady reference. Further, we
are hereby submitting our point wise response to the PIL filed by petitioner, as you desired by
vour Letter Nu. (1) on dated 30.08.2022, which are hereby undermentioned:

AN,  Petitioner Allegations in PIL Our Response on PIL |

It the present writ petition s the Grst writ petition being {iled
b the petitioner with regard o the cause of action involved in

- this wiil petition. No earlier wt petition has been filed by the
mer nqj this regard b&fﬂ.l'!' this Hon'ble court
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That this is the first public interest litigation filed by the
petitioner before this Hon'ble court. Mo other Public Intorest

v
- Litigation is pending or decide before this Hon'ble court oF any )
odher court of justice on same cause of Betion
f The petitioner has not been received with a cavest application on 2
behall of any respondents for nppming the present writ petition
4 That the petitioner is the social worker and voter and villager of )
| the Grm_n marchha, Post Munsai. Disirict Jalaun b |
That the brief of the case is that one Bundelkhand Expresswavs
a have been nougurmed by Prime Minister of Indin, the said -
| expressway has been begin from Chitrkoot 1o Etawah
Mo substandard works has been done as
That in said Expressways many iregularities have been found in | claimed by petitioner and all the work
e | construction of sald expressways, Link road has been damaged I has been executed under the supervision
duee 10 over loading of raw material whom used for construction | of the Authority, Authority’s Engineer’s,
of Expressway PIL"s & ETA Officials as per the
- : specifications and IRC guidelines
That the petitioner has been submitted an application before the . , . i
i exccutive engineer, P.W 1. Jalaun and has isseed o leter on r: :m _ﬂﬂ:ﬁ“ it ﬂwvxm e
- 29052022 ta the petitioner that you have banned the overloaded P‘IE[ {L]FF?D-A: 2 H::n ':;.;:m! -
| trucks of raw materiaols. A copy of letter dated 2905 2020 of agin ‘| with tha B?ufdtlihmd
| Execulive Engmeer, PLW.D, Inlaun as ANNEXURE NO, | 10 SN
(i Wit peiiiion ki
Mo owerloaded trucks have been utilbzed
| in the construction for any approach
[har the petitioner has h-r::n went to stop thn_ averloaded irucks 3 ;‘:;1'1 E:fgimn:ﬂ:fﬁﬂ::hhﬂ I:':':‘:
o | of raw materials. then project in charge has ignored the letter of sossion of UPEIDA'S iand nd 1o
| e exgcutive cngin_m-:r and said that I:hi:_i fetier is forged and EEI: v, Tk e beia
thereafier he has misbehaved 10 the petitioner received through P.W.D, or gove
| depariment to the LPEIDA and
L excoution psrml:m
| That the petitioner has send a leteer under BT 1. dated
29,05 2020 before the infurmation Officer, UPEIDA Lucknow
| g L P, and demanded some relevant questins for illezal )
| constrsction of swid expressways. A copy OF letter under BLT.0 i
filed here with and marked as ANNEXURE No. 2 this writ
o | peniticn, B S R s N
i | That the information Officer UPEIDA has not provided any
rephy of the said R.T.L then the petitioner has moved an
‘ | application dated before the Appellate Authorities, Chiefl
1] Engineer. 1. P. Expressways Industrial Development Authority. -
' ot MRagar. Lucknow, A copy of letier under B.T.1. w0 the
| appeliate nuthorities is filed here with marked as ANNEXURE
- M 2 this writ petitions
¥ That till dated no reply or any letter issued by the appellate .
| authorities to the petitioner,
That the petitioner and other villagers have met to the project in :‘;TH ﬁéﬂ;&ﬂvﬂ;ﬂr:g l'!]l-l‘t'iﬂlll.ntb\:l_ﬂf
charge and suid thist Black Soil (Kali Mitti) has been used in | im?f?u e T e m:dm "
entire construction work of Bundelkhand Expressways, which is :Inn s'r.lmnti B :;'E'Bun delkhand
not proper and not good for standard purometer for construction | Biioarts e el bl v st
= of any Expressway but said that you have obssructed the work of | mlsl in snp:ivi:iun S At e
Bundelkhand Expressways. He further said that [ have lodged Enginser's Officials and t"':h_
F..R. against you. Phote Copies of Overloaded Trucks and dﬂ“{g dmstlgen e Ed‘“'“ -
'aking unnatural ponds in agriculture felds are being filed s

A rj.l|3r{.; .

-

' g.,:mmm and marked as ANNEXURE MO, 4 10 this wril

earthwork, alse the soil is used caly
from verified and approved borrow arcis
according to the IRC guidelines.
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i+ 1B

That it is also pertinent fo mention here that both side of
Expressways 10 1o 13 feet sail have been taken from earth and
due 1o this act bath side pond has been prepared of the land of

the formers,

EPC contraetor never excavate the
illegal soils outside the ROW of the
project expressway and folkowed all the
mining guidelines of mining depuriment.

That the petitioner and other villagers has been meet personally
and submitted application before concerned officers of the

expressways but they have not taken any action against project
in charge.

15

That no bope 1o stop the iHegal constrsction of Bundelkhand
Expressways the petitioner has lnstly stbmatied an
application'representation an U3,08.2022 before the District
Muagistrate, Jalaun and Senior Menager Bundelkhand
Expressway, P.LU, 4 & 3. Konch Road, Jalaun By-Pass,
UPEIDA, Orai for laken action. A copy of
application/representanion dated 03.08.2022 is being filed here
with and marked as ANNEXURE M. 5 to this writ petition,

Mo illegal work has been done in
construction of Bundelkhand
Expressway. The EPC Contractor hus
entitled 1o construct the said project
LAPresswaY as per the contract
agreement ref:
ST03/UPEIDASZ019E01/Agreement
dated 28.11.2019

| That the petitioner and other villagers have meet personally o
¢ The respomdent no. 2 bat he has not mken any aelion against to
| the project in charge

Thot the petitioner has mect many times before respondent but
they have not taken any action against the private respondent
then the petitioner has sent registered letter before respondent’s

| time o ome.

Firat abewe facts and circmmatances kindly dirger the respondenis

Lo enguire the construction of Bundelkhand Expressway and
| decide the representation dated 03.08.2022 { Annaxure Mo, &),
| atherwise the petitioner shall suffer irreparable loss and injury

| That the petitioner has ne equs! efficacious alternative remedy
| than 1o file the present writ petition under nrticle 226 of the
| constiution of India and other following grounds

This iz for your information, record and further necessary action please. Thanking you and
assuring our best professional services always

With regards
For b

ar Constrhction Limited

e Chief Ganeral Manager, UPEIDA, Lucknow

Z. The Authority Engineer, ICT Pvt Ltd, New Delhl

3. The Exacutive Engineer, UPIEDA, PIU -4
4. The Resident Engineer PKG 4, ICT Pvt. Ltd.
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GAWAR CONSTRUCTION LIMITED
8F-01, JMD Gaileria,
Sector-43, Sohna Road,

Vi Gl.lrgﬂanp- 122001 (Haryana)
h.: {0124) 4854000
GAWAR Fax: (0124) 4854001102
i K " Wab, www.gawar.in
E-mail: gcl@gawar.in
-
GCL/Bundelkhand;F-509/AE /FY202 z-z:{f 22 33 Date; 27.08.2022
To,
The Team Leader

Intercontinental Consultant and Technocrats Pve. Ltd,
Bundelkhand Expressway Project PKG-1V

Orai, (Uttar Pradesh)

Sub: Development of Bundelkhand Expressway [Package-IV) From Baroli Kharka [Dist.
Hamirpur] te Saalabad (Dist Jalaun) (Km 149+000 to Km 200+000] in the State of Uttar
Pradesh on EPC Basis. PIL by Mr. Arun Tiwari.

Ref:

Your E-Mall on dated 26.08.2022 @ 04:48 PM

Our Letter No. GCL/Bundelkhand /F-509 /AE/FY2022-23/2214 dated 25.08.2022
Your Letter No. ICT/UPEIDA/BLKD/EW/TL/3737, dated 24.08.2022

PIU-04 Letter No. 1041/UPEIDA/PIU-04/TECH/22-23, dated 22.08.2022

Dear Sir,

- e

With reference o the above cited subject, we would like to Inform yeu that no substandard
wiirks has been done as claimed by petitioner and all the work has been executed under the
supervision of the Authority, Authority’s Engineer's, PIU's & ETA Officials as per the
specifications and IRC guidelines. Further, proper verified and duly signed documentation has
heen submitted after completion of each work by following all the necessary steps and
procedure of execution of works and tests. As the petitioner claims that the contractor has
damaged the link road, in this regard we would like to say that the above said link road was in
between the alignment of the expressway and the link road that the petitioner Is talking about
was passing over by the Bundelkhand Expressway , so It was pertinent that road had to be
removed and a new service road (7m wide) was constructed and we tried to explain the same
thing to the petitioner but he was neither agree nor trving to understand the fact In
continuation, we would also like to state that the petitioner was continuously creating hurdles
in the construction of the expressway and was blackmailing the officials and earth work
contractors working in the expressway and same has been reported to the UPEIDA officials
also by the EPC contractor, As, this project expressway was always on top priority and
prestigious project for Uttar Pradesh Government, we have registered a FIR along with
UPEIDA PIU Officials against petitioner to continue the work of expressway without any
hurdles so we can complete the expressway in stipulated time frame. The case is still open at
district court and we are also perusing the court for the regular statements regarding the
above sald matter. A copy of the FIR is hereby attached for your ready reference. Further, we
are hereby submitting our point wise response to the PIL filed by petitioner, as you desired by
your E-Mail on dated 26.08.2022 @ 04:48 PM, which are hereby undermentioned:

Than the present writ petition is the first writ petition being filed

S.N. Petitioner Allegations in PIL Our Response on PIL ]
|
I by the petitioner with regard to the cause of action invelved in i

i rif Petition. No earlier writ petition has been filed by the !
I ﬁn jonier in this regard before this Hon'ble court _l
v, L = — cage
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That this is the first public mierest litigation filed by the
petitioner before this Hoa'hle court. Mo other Public Interest

a5
- Litigation is pending or decide before this Hon'ble court or any i
odher eoinT ol justice on same caise of action
3 I'he petitioner has nol been received with 5 caveat spplication on 5
| behall of any respondents for opposing the preseit writ petition
4 | That the petitioner is the sogial worker and voter and villager of |
the Gram Moarmchha. Post Munsas, District Jalawn )
That the bref of the case is that one Bundelkhand Expressways
5 have been inaugarated by Prime Minister of India, the said -
expressway has been hegin from Chitrkoot to Etawah
Mo substandard works has been done as
That in said Expressways many irregularities have been found in | claimexd by petitioner apd all the work
P construction of said expressways, Link road has been daimaged lias been executed under the supervision
due to over loading of raw material whom used for construction | of the Authority, Authority’s Engineer’s,
of Expressway PIL s & ETA Officials as per the
specifications and IRC guidelings
That the petitioner has been submined an application before the . N ,
i exgcutive engineer. P.W.D. Jalaun and has issued a betiér on | Mo wr.men E.::dﬂ'u::: for li'l: szid
5 | 29032022 10 the petinioner that you have banned the overloaded ;?E:TLT:E{DA;E " méf':"": to the
' trucks of raw materials. A copy of letter dated 29.05.2020 of irrull ik '::gj' “ﬁﬁ:’ 4
Executive Engincer, P.W.D, Jalaun as ANNEXURENO, 1o | E”“"—"’"‘ P e e "
this Wit petition o e
i Nooverloaded trucks have been utilized
in the censtruction for any appronch
i That the petitioner has been went to stop the overloeded trucks ;“;d' _:had_lrnm]r::mm '“fm"‘kfhﬂ been
b of raw materials, then project in charge has ignored the lemer of s “:f'ﬁnpgrg;"? ": y dﬁ "
the executive engineer nnd said that this letter iz forged and EE:T:_';:;” : climsh::b;hn =
| thereatter he fas mishehaved to the petitioner ied it : ghmuuF.w.ﬂ_ o kst
| depariment ta the UPEIDA and
| excculion agencies.
| That the petitioner has send a |etter under R.T.1. dated
| 2905 2020 before the informtion Officer, UPEIDA Lucknow
u L.P. and demanded some relevant guestions for illegal i

construction of snid expressways, A copy of leter under R.T.1, 15
fited here with and marked as ANNEXLURE No. 2 this writ
pettion.

That the information OlTicer UPEIDA has not provided any
reply af the said B T.1, then the petitioner has moved an
upplication dated before the Appellate Authorities, Chief
Engineer, 1. P, Expressways Indusirisl Development Authority,
Gomti Nagar, Lucknow, A copy of lemar under R.T 1. 1o the
appellate authorities is filed here with marked ns ANNEXURE
| Mo, 2his wril peitions

' Hl;n Ul daed ne reply or um Ir.m.r issued by the appellase
dushorities w the petitioner.,

- L]

That the pettioner and other villagers have met 1o the project in
charge and said tha: Black Soil (Kali Miti) has been used in
entive consirustion work of Bundelkhand Expressways which is
not proper and not good for standard parameter for construction
of any Expresswiy but said that you have obstructed the work of
Bundelkhand Cxpressways, He further said that | have lodged
F.L.R. against vou. Photo Copies of Cverloaded Trocks and
wnmatural ponds in agriculture fields are being filed
ith and marked as ANNEXLURE NO. 4 to this writ

Nope of the villagers or representative of | |
'ﬁllﬂ:urs met at our office reparding this
isspe. Further. the soil used in the
eonstruction of Bundelkhand
Expressway was tested with various soil
test in supervision of Authority's
Engincer's Oificials and properly
documented and verified every layer of
eartfiwork. also the soil is used only
from verified and approved borrow areas
gcconrding to the IRC guidelines.
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That it is also pertinent to mention here that both side of

Expressways 10 to 15 faet s0il have been taken from earth and
| due 1o this act both side pond has been prepared of the land of
| the formers

EPC contractor never excavate the
illegal soils outside the ROW of the
project expressway and followed all dse

| mining guidelines of mining department,

- That the petiioner and other viilagers has been meer personally
- and submitted application befure concemed officers of the

| expressways but they have not taken aiy action against projet
| in charge.

! Thut no hope to stop the illegal construction of Bundelkhand
Expressways the petitioner has lastly submirted an
application/representation on 03.08.2022 before the District
Magistrate, Jalann and Senior Manager Bundeltkhand
Fxpressway, PLLL 4 & 5. Kongh Road, Jalawn By -Pass,

| LIPEIDAC Orai fior taken sction. A copy of
application/representation dated 03.08,2027 is being filed here
| with and marked as ANNEXURE NO, 5 1o this writ petition,

No illegal work has been done in
consirvction of Bundelkhand

| Expressway. The EPC Contractor has

entltled to construct the said project
cupressway as per the contract
agreement ref:
STUS/UPEIDA2019/801/ Agreement
dated 28.11.2019

I+ - y ?

That the petitioner and ocher villagers have mect perscnally o
| the respondent mo. 2 but e has ner mken any action against fo
| the praject in charge

I

That the petitioner has meet many times before respondent but
they Bave not taken any action against the private respondent
then the petitioner has sent registered letter before respondent’s
time to time,

This is for your Information, record and further n

—_— - —— —_— -

That above facts and circumstances kindly direct the respondents

| L enquire the construction of Bundelkhand Expressway and

| decide the representation dated 03.08.2022 (Annexure No. 4),
otherwise the petitioner shall suffer irreparahle loss and injury

' That the petitioner has no equal efficacions alternative remedy
| than to file the present writ perition under article 226 of the
constitution of India and other following grounds

assuring our best professional services always

With regards
Far Ga

ctan Limited

Chief General Manager, UPEIDA, Lucknow
Authority Engineer, ICT Put Ltd, New Delhi

3. The Executive Engineer, UPIEDA, PIU -4
4, The'Resident Engineer PKG 4, ICT Pvt, Ltd.

ecessary action pleage. Thanking you and
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SF-01, JMD Galleria,
Secior-48, Sohna Road,
Gurgaon - 122001 (Harvana)
Fh. {0124) 4854000

Faw: (0124) 485400102
Wab: waw.gawar.in

E-mail: geli@gawar.in

GCL/Bundelkhand/F-509/AE/FY2022-23/22 |4 Date: 25.08.2022

T,

The Team Leader

Intercontinental Consultant and Technocrats Pvt Ltd.
Bundelkhand Expressway Project PKG-TV

Orai, (Uttar Pradesh)

Sub: Development of Bundelkhand Expressway (Package-IV) From Baroli Kharka [Dist
Hamirpur] to Saalabad (Dist. Jalaun) (Km 149+000 to Km 200+000) in the State of Uttar
Pradesh on EPC Basis. PIL by Mr. Arun Tiwarl.

Ref: 1. PIU-04 Letter No. 1041/UPEIDA/PIU-04/TECH,22-23, dated 22.08.2022.

2.Your Letter No. ICT /UPEIDA /BLKD/EW /TL/3737, dated 24.08.2022

Dear Sir,

With reference to the above cited subject, we would like to inform you that no substandard
works has been done as claimed by petitioner and all the work has been executed under the
supervision of the Authority, Authority’s Engineer’'s, PIU's & ETA Officials as per the
specifications and [RC guidelines. Further, proper verified and duly signed documentation has
been submitted after completion of each work by following all the necessary steps and
procedure of execution of works and tests. As the petitioner claims that the contractor has
damaged the link road, in this regard we would like to say that the above sald link road was in
between the alignment of the expressway and the link road that the petitioner is talking about
was passing over by the Bundelkhand Expressway , so it was pertinent that road had to be
removed and a new service road (7m wide) was constructed and we tried to explain the same
thing to the petitioner but he was neither agree nor trying to understand the fact. In
continuation, wa would alse like to state that the petitioner was continuously creating hurdles
in the construction of the expressway and was blackmailing the officlals and earth work
contractors working in the expressway and same has been reported to the UPEIDA officials
also by the EPC contractor. As, this project expressway was always on top priority and
prestigious project for Uttar Pradesh Government, we have registered a FIR along with
UFEIDA PIU Officials against petitioner to continue the work of expressway without any
hurdles so we can complete the expressway in stipulated time frame, The case is still open at
district court and we are also perusing the court for the regular statements regarding the
above said matter. A copy af the FiR is hereby attached for your ready reference,

This is for your information, record and further necessary action please. Thanking you and
assuring our best professional services always

3. The Executive Engineer, UPIEDA, PIL -4

fhe Ch aral Manager, UPEIDA, Lucknow

& Authority Engineer, ICT Pvt Ltd, New Delhi
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Government of India
Ministry of Road Transport & Highways

indlan Academy of Highway Engineers,
A-§, Saclor-82, Nolda - 201301.

£
RWINH-34086/02/2017-S&R(B) Dated: 71 August, 2017

Ta

1. The Chief Secretarfes of all the State Govemments/ UTs

2. The Principal Secretares/ Secretaries of all States/ UTs Public Works Department
dealing with National Highways and other centrally sponsored schemes.

3. Al Engineers-in-Chief and Chief Enginsers of Public Works Depariment of States/ UTe
dealing with National Highways and cther centrally sponsorad schemes.

4. The Direcior General (Border Roads), Seema Sadak Bhawan, Ring Road, New Delhi-

110 010,

5. The Chairman, National Highways Authorly of india, G-5 & 6, Sector-10, Dwarka, New
Delhi-110 075,

8,  The Managing Director, NHIDCL, 3% Floor, PT| Building, 4- Parliament Stresl, New
Calhi-1 10001

Subject:  Digging of Ponds/ Nalas/ Water Bodies/ Rivers and utilization of soll thereof for
projects of water conservation in the drought-affected areas of the country - reg.

Ministry of Road Transport and Highways, Government of Indis, is implementing the
development programmes of Mational Highway network across the country which, inter alia, involves
a considerable amount of earth work. Naturally, there = a on-going need of earth for the
embankments of various NH Projects. The confractors/ concessionaires meet this requirement
through buying the sarfy from farmers or procuring the same thraugh mining of minor minerals as per
the provisions of the concemed Siate Government

2. On the ofher hand, many parts of the country are facing severe drought conditions and one
of the possible long term solufions is water consenvation/ re-charging through creation/ revival of
water bodies such as water tanks, ponds, check dams and farm-ponds in the rural areas. it has been
observed that there s a good scope for synchronising these two activities. It is being considered as fo
wnedher the process of procuring large quantities of earth can be harmonised with any ancillary
activity for maximising outcomes. Water conssrvation/ re-charging can thus be very easiy
synchronised with digging of existing or new waler bodies for procuring earth,

3, The maiter has besn examined in tha Ministry and it has bean decided io link the
requirement of scil for the construcfion works of National Highways with the digging/desiltation of
pondsiconstruction of check dams and ponds in droughi-prone areas as well as in other areas of the
country. Following steps may be taken in this behalf:

{l ~ Tha agencies mesponsible for comstuciion of Mational Highways (a.g. Stats PWDs/
i
¥ Page 10of3

ol
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All ROs and ELOs of the Ministry

The Secretary General, Indian Roads Congress

The Directar, [AHE

Technical clroular file of S8R (B) Section

NIC-for uploading on Minisiry's website under “What's new”

o e B R L o

Copy far kind information to:

PS5 1o Hon'bie Minister (RTHRS)

P& to Hon'ble MOS (RTHAS)

3r. PFS io Bacretary (RT&H)

PPS to DG (RD) & S8

PPS to BEEFA

P3 o ADG-If ADG-I

PS to Coordinator — | Coordinator <iIf Coordingtor -
PS o JS (T)/ JS (H)/ J& (LAACY JS (EIC)

M = o oth B L a2
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Ttem Mo. 02 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No, 356/2023
Arun Tiwar Applicant

Versus
state of Uttar Pradesh Reapondent

Date of hearing:  04.10.2023

CORAM: HON'ELE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

HON'BLE DR. A. SENTHIL VEL, EXPFERT MEMBER

Apphcant Mr. Arun Tiwars, Applicant in Person (Through VE3

ORDER

y This Original Application has been registered on the basis of the
lstter petition dated 12.06.2023 sent by one Arun Tiwari, resident of Village
Narcha, Post Nunsai, District Jalon, Uttar Pradesh. The allegation is that
in the course of construction of Bundelkhand Expressway Project, the
lllegal mining of soil upto 10-15 mtrs. depth from the farmer's land is being
done by the Project Proponent-M/s Gower Construction Limited in
collusion with the officers of UPIDA. It is alleged that on account of this
fllegal activity, the road has been damaged at several places. Further
allegation is that for the said project, the mining is going on since February
20520 whereas the application secking permission for mining has been
made in 2021 and that on account of illegal deep mining, hundreds af
cattles have died and the damage to the environment has been caused. As
agninst the permission for mining upto 2 mtrs, depth, the mining has been
carried out by the Praject Proponent in the agricultural fleld from 20 o 53
feet ceep and illegal mining from the agricultural field of many

agriculturalist has been done without even seeking the permission.
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2, The allegation made in the letter petition raises the substantial issue
relating to the compliance of the provisions of the Scheduled Acts.

! At this stage, In order to ascertain the truthiness of the allegation,
we deem it proper 9 constitute a joint Committee comprising of Member

Secretary, UPPCH, representative of Ministry of Road Transport and

Highways, Government of India, the concerned Executive Engineer of

Public Works Department of the'State of Uttar Pradesh and the District

Magistrate, District Jalon. D“lﬂ-tﬁl::‘ti Magistrate will act as a coordinating

S

officer between the Members of the [oint Committee. The joint Committce

will find out on the apot the extent of illegal mining, il any, done by the

Project Proponent and also the damage to the environment caused in that

process and will also suggest the preventive and remedial measures.

4,  Let the report be submitted by the joint Committee on or before the
next date of hearing by e-mail at judicial-ngt@gov.in preferably in the form

of aearchable PDFf OCR Support PDF and mot in the form of Image PDF.

B Ligt this matte on 15,12 2023,

Praknsh Shrivastava, CP

Dr. A. Senthil Vel, EM
Cctober 04, 2023
Orniginal Applcatlon Mo. 5562023
8N
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